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(II-'1-'I('l-f (II-' THE PRINCIPAL. DISTRICT -S: S];'SSI()i\‘S JUDGE. SH.-\HI).-\R.-\ DIS'I‘RI("l'.
l(ARI(ARDOOM.»\ C'Ol'RTS. DELHI.

\ii. £('\“= /nnisnm/141(1)/m-rm Dated |"\qI"5'

as ‘Q11 we _
'"- €§rn"m_ Q7’?

,\.f;\?I?I9%

\,

we‘fig
The Ld. Principal Dislrict 8; Sessions Judges.
All I)‘: C ".lkllllisllrul uufls ,1 H

F-

Snliz Pendenq ofany appeal/revision or any other proceedings qua cases described in To b cf -
* * 5

R;-r; U¢srmr~|iu|1 ofrecords consigned in Record Room. ('1-iminal_ Shahdara District. ~~_ 73' 12¢-‘Uh __,{g|
. _ _ ‘ __ . ;\

R(‘s|1Ck'IL‘d Sir. ' 6

Ii is to ;r.1pr se _\nu than records described in Table-I bcluu. lune to be needed nut as per |'lllC5,r\ lisi of
\‘.:~e~ J-.‘\\'l'I|J;'d in Lible-I below is also placed a! Mark "A"& Mark "B"Anne.\;ed with lhis lcner.

l'iie|~e-tore. I is requested that concerred Oflicer'Uflicinl rna_\ \indI) he directed to inform nl rhc
\'.ii|IL'.\I. \\i\cl|k'l' an}. appeal. revision or any other proceedings in respect of nrarlers shoun in Table-1 rend
‘.ii'.i~. \1.irk "~\".& ?\1.|rk "B" is pending before any of the Courls under }our _i|.l|'i>diCli011, so than rhe re|e\mn
'_'\\\|';i :\<:r1;1ini|i;_~ in ench pending case ma) no: be de5iru_\ ed.

ii; !£|_i:~.<1- In Lh.\r;_'c. RM hr;ineh i\ direcled to -Jninnd this eliur on l.u_\ crs for om~..ir.i Lmiisiiirssiim
:-- IIIL I .1 i’::u.||\.i| I)l\Il|L'I and Ses.s1on.hidgu.~ uf ah l)|~lmt 4.\ni|'l~.. Iu s.IIL'LlI{1'Ilf rhe ».1n1e I0 the L.-.||1> UI
|.‘..-::" -.ii.~u'icl and .'untirma1iun be also sen: to Record Room. Slxrhdura Disiriul througir email at
:__.-ggiii_r.;r:i»li;|||.1;1i';1ug|nni|.co|11 within I5 d.1)s from luday. It no repl) is recehed in me said tmie. it shall be
P|C\Ul'|lL‘\l lhat no .:ppe;||. re\"isio|| or an} other proceeding. IS pending -.-.ilh respecl lo the said cases.

This issues with the prior approval of Ld. Principal District 8; Sessions Judge. Shahdara District.
|\a|"k:irdoo|nar C0u|1.<_. Delhi.

TABLE-1
Serial Nu. Nature of Cases
] \ii L‘lliII nui Qihti penaining lo lhc jllfiSJi\.‘IiUII ol‘Pnlii:e Suumn Sliaiizlnra mu! \"i\el\ Vilmr. disposed or h_\ l.d

\1.igi~:r.. e L'um1.~ Ill the year Jllll. .\;l\¢ and ewepl i&|>v:.\. inter a‘ u III which (hi: au|:u.~cd i~ d¢»'|.|r:d prm|.ri|'m-J
\|l|g‘|1\I;'|'|1l|I§|1|I[|'|¢|_l pg'|\u|]_ or \,;\§n,'_\ |,ii[g‘;'[¢d |r- he presumed h_» the \J\\llL'L’l"ilt'\I L'0\I|'\ -|.i\\| ¢.|>c.\ in ‘~\i'|i\."|I nu
.ip|\c.ri I-:\ mun or .111} ulher pnrcecdrlrgs l.\ pending

You . Sim r|_\.
/,

r’ A

Harm I)l'lI';l|I)J
Ofiicer ILQ1.11%__ ei:ordRnim1s.
l‘()-\l.-\("i -1=I.5i1.i!1du:;i i)i~:|-is:
K.ii'kni'door1i;\ (‘nurl». Delhi
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OI-‘I-‘l('l-I ()1-“TIIE I'Rl!\('IP-\l, DISTRICT & SIZ5Sl()l\_'s .|l l)(;l-I. SH.-\HD/\R \ Dl.\"l‘l{|("I'.
Ii.-\RKARI)OO\1.-\ ('Ol.R‘l’5. DELHI.

£511"9°'f}_.itii.siii>.ii<i<i>,utii.i Dillfll
' .\lO'i'l(_' E

I am directed to say that the t‘o|low'1g challans case tiles have been ¢3l‘l1lEll'l\t‘d iur needing out
t\\ R-.-c.-id Rooiiucriinittalt. Sltalidara District. Karkardooiiia Courts. Delhi:

‘.41! cruninul cu.\'us ar'Shahdur¢i DiSlrl(‘I District pertaining to jirrisdi¢~!roii 0] Police .§‘t¢rri'mi
.\/itm..’.r» .1 mid l 'ii-0".‘ l'i'hu.r: rear-1'013. sure and u.\'i;epI. cases inter nliu in trltich the ur.'ci|.re=I is ¢.'4:r.'!¢;red prmiutnted
.i.'r.-int.-r pm.i'.i~r.-rm" ]>t'r_mn or t1.-':'ec-It-ti IH he pr|.~rer|'et/ hr Ihe i'rim'i'rni.'d Cour! and cures in tr/Jch rm tr/zpuu/.
I,'\'|’\|| ._-i ..r .m. .i.'i'it'r- ])l'aJg't'U(ifil?gS are pendiirg.

Thus. till concerned. including lau~,iei's. litigants. geuenil public and other stakclic-ltlers .ire put to
notice and requested to take back original documents, if an). ttttziclied with the said files within si.\ inuuihs front
it-tt,|_\ It is .ilsu notified that Record Room. Criminal. Shahdara shall not be responsible for the sdffl C\I$lOd} ofthc
\Ll'\i ori-__»i nil tioc.iiiieiii.~a and the sainc shall be kept. upto si.\ uiontlis. at the sole risk and responsibility of concerned
PL‘l'SLJl'lI > I.

This issues" uith the prior approval of Ld. Prirtcipal District & Sessions Jud . 5 ahd;-ira
l)isirict. K;irl\artlooiiiii Courts. Delhi.
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Record Ru tills. 's'|i.tlid.t|';|.
|\.ii'k.ii'tlo_mict o..ri>. Delhi.

t op) it-i'-.i.ii.led tor ittlo|'iiiutioii itecns-.1r') ictiuii to

he l .1 Pniicipal District 8: \essions Judge (HQ). lis llaztiii L ourts. Delhi
l'!ttlcI|\.ll District & Scssioiis Jttdgc East District.Karknrduuiiia t"oui1s. Delli
I‘: iiictpul District & Sessions Judge North-East District.Kni"kardooitin Courts. lJettii
Principal District & Sessions Judge Slialidura District.Kiirkai'dooitta Courts. Delhi

. Principal District 8: Sessions Judge ll/est District. Tis Htimri Courts. Delhi.
Principal District & Sessions Jiitlge Nonh District. Rohini Courts. Delhi.
Principiil District 8: Sessions Judge Nonli-West District. Roliini (‘ot|rt.~.. Delhi.
Principal District & Sessions Judge South District. Sake! Courts. Delhi.
Prittcipttl District £1 Sessions Judge South-East District. Saket Courts. Delhi
Priiit-ip.i| District 8: Sessions Judge New Dellii District. Patitila House Coiii'.s.i\'e\\ I)elhi.
Principal District & Sessions Judge Soutlt-West District. Duarkii Courts.l‘~ieu Delhi
Priiicipiil District cl: Sessions Judge-ctim-Special Judge (PC Act. CBlt Rouse .1\t enu: (“otirts.Nc\t

ll: l .:
I lit‘ l.tl

. llic Lcl
. The Ld

The Ld.
The Ld.

. The Ld.
The Lu

c lc
2 Tltt‘ LC.

llii.
oiiiccr ln- (‘hat-ge. Computer Branch ofall District \\ith request to pass IiCCt7$$0l'_\ direclittiis to publish

t lls \ci:ce on the respective websites
-t ftil I J. L‘|iiet‘Me|i'opol|itan Magistrates oI'al1 Districts uitli request to display this n-nice on inc fwtice

Bourd-_i"tl1c l\-laieisterial Courts functioning in thcirjurisdiction.
I5 Ld I'|'-.‘-slikltl ofzill District Courts Bar Associations. Delhi with request to circulate this urn-Jitgst all the

|;l\\\\:l‘- .ind to displa) this Notice in ti conspicious place in the Bar otlice.
it» I d tttticcr lu-charge. Caretzikine Brtnch ofall Districts with the request to haw this nozice -ll\13:Il_\t‘d. at .i||

pi-uniinent places in respective Court Comlex-'s) for iiifomiatioit ofgenernl public. litigation and ln\\_\ers
CK‘_ 4.1/A
(rtriitl ' ile £1/'4

El .ii-.c!t iii-cringe
Rtfurlii Ruuii:_\|i.iiid:ir:i.

|\'.itl\;.rtIt~oiit..' (oiirts. l)ellti

OI-‘I-‘l('l-I ()1-“TIIE I'Rl!\('IP-\l, DISTRICT & SIZ5Sl()l\_'s .|l l)(;l-I. SH.-\HD/\R \ Dl.\"l‘l{|("I'.
Ii.-\RKARI)OO\1.-\ ('Ol.R‘l’5. DELHI.

£511"9°'f}_.itii.siii>.ii<i<i>,utii.i Dillfll
' .\lO'i'l(_' E

I am directed to say that the t‘o|low'1g challans case tiles have been ¢3l‘l1lEll'l\t‘d iur needing out
t\\ R-.-c.-id Rooiiucriinittalt. Sltalidara District. Karkardooiiia Courts. Delhi:

‘.41! cruninul cu.\'us ar'Shahdur¢i DiSlrl(‘I District pertaining to jirrisdi¢~!roii 0] Police .§‘t¢rri'mi
.\/itm..’.r» .1 mid l 'ii-0".‘ l'i'hu.r: rear-1'013. sure and u.\'i;epI. cases inter nliu in trltich the ur.'ci|.re=I is ¢.'4:r.'!¢;red prmiutnted
.i.'r.-int.-r pm.i'.i~r.-rm" ]>t'r_mn or t1.-':'ec-It-ti IH he pr|.~rer|'et/ hr Ihe i'rim'i'rni.'d Cour! and cures in tr/Jch rm tr/zpuu/.
I,'\'|’\|| ._-i ..r .m. .i.'i'it'r- ])l'aJg't'U(ifil?gS are pendiirg.

Thus. till concerned. including lau~,iei's. litigants. geuenil public and other stakclic-ltlers .ire put to
notice and requested to take back original documents, if an). ttttziclied with the said files within si.\ inuuihs front
it-tt,|_\ It is .ilsu notified that Record Room. Criminal. Shahdara shall not be responsible for the sdffl C\I$lOd} ofthc
\Ll'\i ori-__»i nil tioc.iiiieiii.~a and the sainc shall be kept. upto si.\ uiontlis. at the sole risk and responsibility of concerned
PL‘l'SLJl'lI > I.

This issues" uith the prior approval of Ld. Prirtcipal District & Sessions Jud . 5 ahd;-ira
l)isirict. K;irl\artlooiiiii Courts. Delhi.

\

—l

5
(\

8
it
Iv l'licl.i"..
ll l'h

(Ha |’:"at;ipi
ll?‘ _:'- -l 'i_i:‘;c.

Record Ru tills. 's'|i.tlid.t|';|.
|\.ii'k.ii'tlo_mict o..ri>. Delhi.

t op) it-i'-.i.ii.led tor ittlo|'iiiutioii itecns-.1r') ictiuii to

he l .1 Pniicipal District 8: \essions Judge (HQ). lis llaztiii L ourts. Delhi
l'!ttlcI|\.ll District & Scssioiis Jttdgc East District.Karknrduuiiia t"oui1s. Delli
I‘: iiictpul District & Sessions Judge North-East District.Kni"kardooitin Courts. lJettii
Principal District & Sessions Judge Slialidura District.Kiirkai'dooitta Courts. Delhi

. Principal District 8: Sessions Judge ll/est District. Tis Htimri Courts. Delhi.
Principal District & Sessions Jiitlge Nonh District. Rohini Courts. Delhi.
Principiil District 8: Sessions Judge Nonli-West District. Roliini (‘ot|rt.~.. Delhi.
Principal District & Sessions Judge South District. Sake! Courts. Delhi.
Prittcipttl District £1 Sessions Judge South-East District. Saket Courts. Delhi
Priiit-ip.i| District 8: Sessions Judge New Dellii District. Patitila House Coiii'.s.i\'e\\ I)elhi.
Principal District & Sessions Judge Soutlt-West District. Duarkii Courts.l‘~ieu Delhi
Priiicipiil District cl: Sessions Judge-ctim-Special Judge (PC Act. CBlt Rouse .1\t enu: (“otirts.Nc\t

ll: l .:
I lit‘ l.tl

. llic Lcl
. The Ld

The Ld.
The Ld.

. The Ld.
The Lu

c lc
2 Tltt‘ LC.

llii.
oiiiccr ln- (‘hat-ge. Computer Branch ofall District \\ith request to pass IiCCt7$$0l'_\ direclittiis to publish

t lls \ci:ce on the respective websites
-t ftil I J. L‘|iiet‘Me|i'opol|itan Magistrates oI'al1 Districts uitli request to display this n-nice on inc fwtice

Bourd-_i"tl1c l\-laieisterial Courts functioning in thcirjurisdiction.
I5 Ld I'|'-.‘-slikltl ofzill District Courts Bar Associations. Delhi with request to circulate this urn-Jitgst all the

|;l\\\\:l‘- .ind to displa) this Notice in ti conspicious place in the Bar otlice.
it» I d tttticcr lu-charge. Caretzikine Brtnch ofall Districts with the request to haw this nozice -ll\13:Il_\t‘d. at .i||

pi-uniinent places in respective Court Comlex-'s) for iiifomiatioit ofgenernl public. litigation and ln\\_\ers
CK‘_ 4.1/A
(rtriitl ' ile £1/'4

El .ii-.c!t iii-cringe
Rtfurlii Ruuii:_\|i.iiid:ir:i.

|\'.itl\;.rtIt~oiit..' (oiirts. l)ellti



1."

()l"i"I(_ 1-I OI-‘ THE PRINCIPAL DISTRICT & SESSIONS JUDGE. SI~lAHDAR.»\ DlS'l'RI(T'l'.
I(ARI(ARD()O1\1A (‘OL'R'l'S. D1-ILIH.

‘1 ' ‘-t°l_§
\1t%‘_'fi Q !RRtSIIl))i1\'.KDfl)e|lti Dntctl \J’iqi'*’r__

Q1_C1JI..'\R

It is to apprise you that records described in Table-l below have to be weeded out K15 per rules.
.-\ li~t ot'cascs described in Tab e-I below is also placed at Mark "A“& Mark "B" annexed \\ ith this letter.

lt is thcrforc. requested that concerned Ofiicer/Offlcial may kindly be directed to inform at the
L';;t|tL‘>l. ulietlter an). appeal. revision or any other proceedings in respect of matters shown itt Table-l read
ttttlt \l-ark .Nl-ark "B" is pending before any of the Courts under yourjurisdiction. so that the relevant
records pertaining to such pending case may not be destroyed.

lntitnatiott be sent to Record Ronni. Slttiltdarn District tltrottgh email at
l‘g‘_§_0t'dl‘QflI‘lS|titiflktI‘&l ti‘umail.cutn \\ithin I5 da}s t't'on1 toda). 11' no repl_\ is received uithin the stipulritcd time.
it €|Iil|i be presuntec. that no apppeal. revision or any other proceedings is pending uith respect to the said
CL\.\;‘>.

This lS\Ll¢5 uith the prior approval 01' Ld. Principal District & Sessions Judge. Shahdara District.
l\.nk;ii\luttiiin (\ittt't.~. Delhi.

TABLE-l

herntl Nu. Mtture of Cases
t \li tu-- t|.t! ..i~c~ ;1c't;:tning_' lu l|1c ittl|\\il.!i(‘fl --I Pwlict \:.it| \-- ‘if-t|h.|.ir:= .ir~d \“\t"- \ In-r .l ~;‘=~~ct! til I‘) l .|

‘.l,t-__-ts.-.u.-t \|l.ll'l\|l1lh\'_\i.U fut} \_|\_- _|;iJ g\_;|tl _,,.;-~ it ct ,i'i.; II -\ii git rlrc .t;t"tt-.-it i» .:c.l.t .'.: i"--c.tti1..t
_.-|_-.._i\-, |t,..¢,_|.i|icd P6-'l'\lll‘|_ tn c.t~c\ u|rc~.li:t! lt- he wt" ~'\<. ‘~\ Hit‘ ;\'»It.\'Irtc. com’ 4= -I -»|~»~ I“ »-I ‘W ‘li-
.t|1t\.t.. ‘C\l'~l\1ll t\l'.l|l_\ ulltet |\l\\t‘:cd|ltg~ l\13¢l'll1l|i§l, .

tHnrtn ' opt
Olficct In-c . e/Record Rooms.
PO-MA - -.Shahdara District
Karkardoomzt Courts. Delhi.

I tl|)_\ he t'or\\;trdcd for information! ttccessary .tction to:

I The Ld. Principal District 8: Sessions Jttdgt: Shahdztrzt l)istrict.Karkardoom.i Court». Delhi.
I. Uuatrd File.

/W ”’*
Branclt-lit-tsltargc
Record Roo:n.Sltahdara District.
Ktrttatrdouttttt (‘uttrt.~.. DL‘||l|.

1."

()l"i"I(_ 1-I OI-‘ THE PRINCIPAL DISTRICT & SESSIONS JUDGE. SI~lAHDAR.»\ DlS'l'RI(T'l'.
I(ARI(ARD()O1\1A (‘OL'R'l'S. D1-ILIH.

‘1 ' ‘-t°l_§
\1t%‘_'fi Q !RRtSIIl))i1\'.KDfl)e|lti Dntctl \J’iqi'*’r__

Q1_C1JI..'\R

It is to apprise you that records described in Table-l below have to be weeded out K15 per rules.
.-\ li~t ot'cascs described in Tab e-I below is also placed at Mark "A“& Mark "B" annexed \\ ith this letter.

lt is thcrforc. requested that concerned Ofiicer/Offlcial may kindly be directed to inform at the
L';;t|tL‘>l. ulietlter an). appeal. revision or any other proceedings in respect of matters shown itt Table-l read
ttttlt \l-ark .Nl-ark "B" is pending before any of the Courts under yourjurisdiction. so that the relevant
records pertaining to such pending case may not be destroyed.

lntitnatiott be sent to Record Ronni. Slttiltdarn District tltrottgh email at
l‘g‘_§_0t'dl‘QflI‘lS|titiflktI‘&l ti‘umail.cutn \\ithin I5 da}s t't'on1 toda). 11' no repl_\ is received uithin the stipulritcd time.
it €|Iil|i be presuntec. that no apppeal. revision or any other proceedings is pending uith respect to the said
CL\.\;‘>.

This lS\Ll¢5 uith the prior approval 01' Ld. Principal District & Sessions Judge. Shahdara District.
l\.nk;ii\luttiiin (\ittt't.~. Delhi.

TABLE-l

herntl Nu. Mtture of Cases
t \li tu-- t|.t! ..i~c~ ;1c't;:tning_' lu l|1c ittl|\\il.!i(‘fl --I Pwlict \:.it| \-- ‘if-t|h.|.ir:= .ir~d \“\t"- \ In-r .l ~;‘=~~ct! til I‘) l .|

‘.l,t-__-ts.-.u.-t \|l.ll'l\|l1lh\'_\i.U fut} \_|\_- _|;iJ g\_;|tl _,,.;-~ it ct ,i'i.; II -\ii git rlrc .t;t"tt-.-it i» .:c.l.t .'.: i"--c.tti1..t
_.-|_-.._i\-, |t,..¢,_|.i|icd P6-'l'\lll‘|_ tn c.t~c\ u|rc~.li:t! lt- he wt" ~'\<. ‘~\ Hit‘ ;\'»It.\'Irtc. com’ 4= -I -»|~»~ I“ »-I ‘W ‘li-
.t|1t\.t.. ‘C\l'~l\1ll t\l'.l|l_\ ulltet |\l\\t‘:cd|ltg~ l\13¢l'll1l|i§l, .

tHnrtn ' opt
Olficct In-c . e/Record Rooms.
PO-MA - -.Shahdara District
Karkardoomzt Courts. Delhi.

I tl|)_\ he t'or\\;trdcd for information! ttccessary .tction to:

I The Ld. Principal District 8: Sessions Jttdgt: Shahdztrzt l)istrict.Karkardoom.i Court». Delhi.
I. Uuatrd File.

/W ”’*
Branclt-lit-tsltargc
Record Roo:n.Sltahdara District.
Ktrttatrdouttttt (‘uttrt.~.. DL‘||l|.



()l-'l-'I(‘l-'. (H7 Till? I’?/I/.\'(‘lP.~‘\ L DISTRICT S; SESSIONS Jl'l)Cl~I. SH/\l-ID.-\R A DISTRIC 'l.
" !\'.-\Rl<.-\Rl)OO\1.'\COl.‘R'l'S l)I~iI.Hl.

:_ rRRtSlll)t.'Kl\l)tDellii l)2|lt:d l *4"_
N0'l'l(.‘E

l .iiii directed to sat that the fiillow 12 cltallans case tiles have been €ZlI'lllZll‘l\CCl tor needing out
ll) Record Roomtcriittitiall. Shaltdarii District. Karkardtiottta Couits. Delhi:

"ill i.-rimiiml cases of .S'haJii1ur'ii District DiSlrlcl' perrtiiiiiiig to jIlfiStliL'IltJI1 Q] PO/I11‘ Station
.\/i.iiit.".ii-ti tllllf l'ire;.' l'ihur. _\-em-.3013, S("'l:' am! i:.t't:ep!. r:u.rcs inler ulia in which the ur.-cnsetl is dcclrmsd pi-oi"/tiinietl
.,.-'./-i.-‘MP/"tit-iiirrrit-d /’L'!‘.\()!I or 0'.-i-i.-cred’ to be /ii-r-servrzd h_i~ the t-inici.-r.-mu’ Cour! and cum‘: HI I-/I-'~'/1 "" it!-'!'~'~"
wt i~.-- -.‘l 4--1' Jill’ -itlm" ;n'uci.'ed."n_gs U!'¢pt'lldfI1g. "

Tlnis. all concerned. including lawyers. litigants. general public and other stakeltc-ltlers are put to
notice and requested to take back original doctinients, if an}. attitclicd with the said files uitltin six months front
|otlu_\ It is also iintifed that Record Room. Criminal. Shaltdara shall not be responsible for the safe custi.\d§ ofthe
siiitl origitnl dociiinciits and the same shall be kept. npto si.\ months. at the sole risk and l't'.’S|1‘Oll5il>llll} ot'coitcernei.l
pt-rsoin s l.

This issues \\ith the prior apprc-val of Ld. Principal District 8; Sessions Jud . S altdarn
l)isti-ici. KilI‘l(LlI't.‘lOOllIil Courts. Delhi. -

t iii‘-\ I

lic 1 tl
'\ _ - _
- 16-.-

‘ I he l .l
t l lic Ld
5. The Ld
b. The l.d
" lhi: Ld
S. Tho Ltl
*5 The l.-it
It; l‘l1i: Ld
I I The Lt‘.
II The l.c

Delhi.

tHa l’i'at:ipl
(_)l i t'- -t l..tr;_'c.

Rccind Ro.iins. Sli;ilid:n':i.
l§k1l'l\tll't.lUJm2:( t).|l'l\. Delhi.

.ii".l-edlu: iitl'.n'iii.1tioii lICt.'<\\J1'_\ ~lCll(Ill to.

l’i .iirip.i| District it Sessions Judge tr—{Qt lis llazari (kiurts Delhi
l‘: in.:p.i| l)istr.et ts. Sessiints Jtidgc East U1:-lrtct.i\.irl\ttrdouiti.i( uiirt\_ Dc-ti
l'l'll]i.‘l[.\3l Di.stri;t it Sessions Judge Nortii-E.ist I)isirict.l~;arl\.ii-douiitii CUllI'l\. l)t_'llll
Pi incipal District 8: Sessions Jttdge Sltahdara l)istrict.Karl\artlooitia Courts. Delhi
Prini:ipal District & Sessions Jiidge West District. Tis Hazari Courts. Delhi.
Principal District & Sessions Judge North District. Rohini Courts. Delhi.
Priiicipol District 8; Sessions Judge North-West District. Roliiiii (‘ouris. Delhi
Principal District 8: Sessions Judge Sotith District. Sakct Courts. Delhi.
Priiicipal District & Sessions Judge Soiitli-East District. Sziket Courts. Delhi.
Principal District & Sessions Jiitlgr: Nt.'\\ Delhi District. Patiala House Coiir.s.Neir Delhi.
Principal District & Sessions Jiidge Sciutli-West District. Dwarka Couns.Now Delhi
Principal District & Sessions Judge-ctim-Special Judge (PC Act. CBI) Rouse .-Menu: t‘oiins..\le\\

l .1 Ld. otticcr lii- Charge. Computer Branch ofull District \\ ith reqttcst to pass necessary direciiiiiis to publish
i Ila \t-race on the respective nebsites

I l fill l.d. Cltict‘ .\/letropollitan Magistrates ofall Districts \\llll request to dl>|'Ilil_\ this lliJIlL't.' on the txotice
BlJ£ll‘\'.l -iftlic Magisterial Courts functioning in lhcirjurisdictiun.

l5 l.i.l Prt sl\llClll ofall District Courts Bar Associations . Delhi \\lIl1 request to izirculatc this ant ingst :tl| tlt:
l.l'~\_\i.‘l'» .intl to disph) ll'li5 Notice in zt conspiczous place in the liar otiice.

lt- l Li 1 ll1l.'i.‘I lii-chor;;:.Cari:tz1l\iitg Branch olali Districts ti. ith the .'Eql1€SlIOlli1\L"il‘llf iio_ice l.s|.~i.i_\i:d .ll all
|)l‘\lIll|l1L‘lIl places in respective Court Comlex-ls) for informatioit ofgenerril public. litigation .itid lEl\\_\Cl’!i
etc

lT-'. Guard l‘ile wan
B aiiich lll-Clldfgtf

RC\IU|'\l Ri1riit~._.\lt;iltd;i:'a.
KLll'l\Z1l'\lU\)lll;i Courts. l)cllii
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()1-'FICI-1 or run PRINCIPAL msrmct at smsstows JUDGE. st-1,\ttn,ttt,t 01s't'1tt("|‘.
KARK.~\RD()UiVL\ ('()['RTS. D['II.iII.

Qktq '~1 — 9% 9.:'\U._ Zv_ .-musttut./1~;1<n/nt~|1ti Dated ii/i ‘*i=4" fl_
cm ‘L‘l..~\i§

It is to apprise you that records described in Table-I belou have to be \\'eeticd out as per rules.
A list t>t'case> described in Tab e-I below is also placed at =’\-'ia|'k "A"& I\-1:t|'k"B"an|ie.\eti \\ ith t|1i> letter.

it is tlterfore. requested that concerned OFficeri'Ofiiciai may kindly be directed to inform at the
t-ar|ie>t. \\|1¢ii'iL‘1' an) appeal. revision or any other proceedings in respect of matters shown in Table-I read
“ith \1ark ".»\“& Mark "B" is pending before any of the Courts under your jurisdiction. so that the relevant
i‘cmrti> permitting to such pending case may not be destroyed.

lmimntiutt be sent to Record Room. Shaiuiara District tiirotiglt email at
1<'t'Q|'(j1‘|_tOlI]5i'lLli'|&i§1l11 ¢i!l'i1flii.L'Dl‘i1 ttithin IS ;ia§.s from toda}. if no repi_\ ia t'et:ei\"eti nitltin the stipulated time.
it shall be pi-estiiitec that no apppeal. l'€\i5l0fl or any other p|'oceeding> is pending “ith rapt-ct to the said
t;;t~c>.

Ti1i> issues \~.ith the prior approval of Ld. Principal District 84: Sessions Judge. Siuthdam District.
K.i|'i\£ll'tiL1L1ll1fl Cotirts. Delhi.

TABLE- I
\t'|'i;|l No. Nature of (‘uses

1 \~\fll‘-I!i.li\t|\C\|\CI'\~liI1iIi§Zl\Ili'lC|ti|l\i.1i;iltlfl or l't~||.v *it.|ti.-n \'l1;iht|.|r;t .t||ti \':~crt \ |'II.| .li\:\i-ml -1| r‘) I tl
\|.1.w~ri.:iu L1,-.,|-i, ;ii zhc \c.i.r 11.15, qt.‘ .1-~..! C\i.'::t~: ;_w_-\_ .m._-: .111; Iii ttlntn the .i.i.'u~.'.; t‘ .it;tl.1i.'.l p:.-t..mi-.t.i
~-‘lululci |w~;i.: int-ti |~er\-w. or c.|~c~ titrcct-.~.i tn iw .‘\Iu~t‘|\c_ r'- "ta ..1\v|tcI":_ wttif. mu! ..i-t-~ i t -\i\~-J‘ wt-
.ip;\.|.. 't'\ mutt \\I'~l!I_\ other |1r.|u:ctti|i;~ |~ pciltiiiig; I

(Hart it ' ztpi
Otiiucl In-c t e.'Rccord Room>.
PO-MA - -.S|tal1tia|':1 District
Karkardooma Courts. Delhi.

t \l|1_\ he t‘nr\\.irtk-ti for information! necessarg." action to:

I. The Ld. Pl'i1tCiptJi District & Sessions .Iud_i_1e Shzthdara District.Karkardoom.1 Courts. Delhi.
I Citmrti File.

flowBmncit-lit-cltarge
Record Room.Shahdara District.
Knrkard Joma C0l.if'l1\. Delhi.
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ii, Ol~'l- lC1-Y Oi? TI [E PRIl\'ClP.~\l. DISTRICT & SESSIONS JUDGE, SHAI-IDARA l)lS'I'Rl("l‘.
KA RKARDOOMA COURTS. DELHI.

' \fl. “O lRRt$l'iD)/Kl(D!I)cllii Dated l"lql°'-T’

t ‘t

Tht: Ld. Principal District 8; Sessions Judges.
All District Courts.
Dcllii.

Sub; Peitdetic) ofany" z-tppeal/revision or an) other proceedings qua cases described in Table-l.

Rel‘: Ddstrttiiliutt of records consigned in Record Rooni. Criminal, Shahdara District.

Respected Sit".

It is to tippr se you that records described in Table-l below have to be tieeded out as per rules.A list of
t ~>c.~ LlC>Cl'll‘lCLl iii l'.thle-l below is also placed at Mrirk- Mark "B" Aiinexecl with this letter.

llicretore. t is requested that concerred Olficer*'Ot'ficial ma) \'indl}' be directed to iiiforni at the
C.t|'liL‘\l. ttlietlter an; appeal. retision or any other proceediiigs in respec' of matters slinisii iii Table-1 rciid
-\lll‘i \I.it'k \l.u'l\ "B" is pending before an) ofthc Courts under _\t-tir jttrisclictiriii. ~t- that lltc it-It-\.i~.it
rt-coid pCI'l.liIlil1§ to ~tlL'll pending case nun not he dcstro_\ cd.

The Braiicli Iii Charge. RM bnuicli is directed to upload this etter on Lti_\crs l1ii"oii\ttii'd [f1l.l1>lt'll$$lt3l'l
ttt ttte I cl, l’i-iiicttuil l)istrict and Session Jttdecs of all District Courts. to circulate the stitiie to the L‘otii'ts of
ii:.~ii cll\l|'l\i .iitd ..tl1llll'll'l£l'li()l‘. be also sent to Record Room. Sliahdttm District through entail at
1.-.t];di‘t;gtuyii.tlitl;t:'.i.i;-iii;1il.coiti itithtt: I5 da_\.~ from todti_\. lt'|to reply is received in t'ie said tiiite. it slitill he
>‘l'L'\tIlYIC\l tii.tt no -t]\l,k';ll. re-\ ision or an} other p'oceediii;_- is pending -.-.tth respect to the said cases.

Sliahdara District.Ur.ctl'his issues ttith the prior approtal ol Ld. Principal District At; Sessions Jud
l\.t: lc;ui.1oo|tt.t ('i'itirt.*.. Delhi.

TABLE-I
st-riitl No. Nature ol‘ Cases
t \l| ciitu iial cases pertaiiiittg to the jurislictioti of Police Station Slialidaia and Vitel-t Vilitir. disposed of by Ld.

‘-lzigistizrt: L‘ouns in the teat Zlll 3. sat-c and except c‘Et.\t.‘\. inter ala in \'\l1lCl1 the accused is Jeclaretl proclztitned
t\t'tt~iit:ci proclttinictl |Jt.‘r>t1|tI or cases directed to ht: pr;-:~cr\=:tl b;- the ctiiiccrnerl court. and Cil\s‘.\ in ithich no
tl.|‘P\‘.l‘. t-:\isioii \\l'Lll1§ other proceedings l\ pending

' Y0 *t‘l_\.

tl |J|
Ollit-er l I ':"ecord Rttt.\l!t\.
PO-'\-lr\k'l-Ii:.§lt;tltd.1t.t District
Kil|'intfLlt)UlllLl ('tttirts. l)elht.
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Record Room Criminal Decided Files For Weeding out of Police Station Shahdara -2013

i NC.

Sens;
l. l
UPJDFR 1 ql

lC£<S£ NO. SEC EON {ASF TrT:_E Number Date Of DECi5lOl'l {Decided By

l 1‘
- 1 l ‘Gcsnvvar

Decision STATiUN
POLICE

\ 1

DD.i\|o. 69 B
‘dtd 12-11-
2012 _

__l "_! _ W

40 A Delhi Ex,
1

‘Sh.Shailender
02-O1-2013._ gllvlalik cquitted Shahdara _

2
Fir No.

$363/2012

Act _ St Vs Sanjay SirghalW \ , 5

J283 IPQ St Vs Pardeep vats _ 3 V02-01-2013.
;Sh.Shailender
Malik

F‘
Plead Guilty]
convicted Shahdara ;

\ 3
Fir No.

N148/2012 379/411 lP7C_W\St_Vs Nlustafa Bhim 4 02-01-2013.
‘Sh.Shailender
Malik

Plead Guiltv/
convicted Shahdara l

L4
‘CC.I‘\lo.789/2
011 i11S6(3) CRPC Vs unknown ‘

M/s Deemark Healthcare
5 O2 01-2013

lSh.Shailender
Mdlik Dismissed in Qefzalilt Shahdara

_5
\CC.N0.80/20
1112 200 CRRC RajiRani Vs Narefln kl’. 10 04-~01-2013

Sh.Shai|ender
Maiik DAW Shahdara

l
7‘ _l¥

l1§
Fir No.

@209/2009 379*/4l1lPC St Vs Tasleem 11 04-01-2013
Sh.Shai|ender
Malik C0mpou_n_ded Shahdara

7
Fir N0.

\l2s3/2011 l! I

J3 lIr)’P,DP,i/5\Ct St ll/S Md.Farookf1 &_Qr§; ‘ 12

1‘ , 1

‘704-01-2013
Sh.ShaiIender
Malik Bleed Guilty] Fine lafra bad! ,

8
Fir No. H
348/2012 283|PC ‘St Vs Nadeem ij if 13 04-01-2013

Sh.Shailender
Malilf_ _ H _W iPlead Guilty] Fine Sliajdara

l 9
Fir N0.
1189/2008

1‘ N St Vs Dinesh Ragliev &
63/65 CR.Act ors H 15 05-01-72013

sishailender
Malik

l

Pleedjiuiltyl Fine New Usmanpuij

}_ 10
l

FirN0. 0 0
;‘l60/2011 379/411 IPC St Vs Pardeep @ sonu 17 ;o1-01-2013

Sh.Shailender
Malik Plead Guilty/_ Fine Shahdara

11
l

Fir No,
54/2012 13 DP,DP,Act ls: Vs Satp_aLRohilla 21 08-01-2013

Sh.Shailender
Malik Plead Guilty Fine l Shahdara l‘

_12
Fir N0.
148/2008 l

‘2_7(9/338 FPQ St Vs Pawan Kgiharma ll 23 0s;g1-}2o:i3
Sh.Shailender
Malik Conviged i _ l

1-—--—‘ ‘J3
Fir*No.
392/2012 @253 wc ls: Vs Rupesh Kr. 25

l

10901-2013
Sh.Shailender
Malik Plead Guilty! fine f §_nahdara ;_ __ — __|
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i NC.

Sens;
l. l
UPJDFR 1 ql

lC£<S£ NO. SEC EON {ASF TrT:_E Number Date Of DECi5lOl'l {Decided By

l 1‘
- 1 l ‘Gcsnvvar

Decision STATiUN
POLICE

\ 1

DD.i\|o. 69 B
‘dtd 12-11-
2012 _

__l "_! _ W

40 A Delhi Ex,
1

‘Sh.Shailender
02-O1-2013._ gllvlalik cquitted Shahdara _

2
Fir No.

$363/2012

Act _ St Vs Sanjay SirghalW \ , 5

J283 IPQ St Vs Pardeep vats _ 3 V02-01-2013.
;Sh.Shailender
Malik

F‘
Plead Guilty]
convicted Shahdara ;

\ 3
Fir No.

N148/2012 379/411 lP7C_W\St_Vs Nlustafa Bhim 4 02-01-2013.
‘Sh.Shailender
Malik

Plead Guiltv/
convicted Shahdara l

L4
‘CC.I‘\lo.789/2
011 i11S6(3) CRPC Vs unknown ‘

M/s Deemark Healthcare
5 O2 01-2013

lSh.Shailender
Mdlik Dismissed in Qefzalilt Shahdara

_5
\CC.N0.80/20
1112 200 CRRC RajiRani Vs Narefln kl’. 10 04-~01-2013

Sh.Shai|ender
Maiik DAW Shahdara

l
7‘ _l¥

l1§
Fir No.

@209/2009 379*/4l1lPC St Vs Tasleem 11 04-01-2013
Sh.Shai|ender
Malik C0mpou_n_ded Shahdara

7
Fir N0.

\l2s3/2011 l! I

J3 lIr)’P,DP,i/5\Ct St ll/S Md.Farookf1 &_Qr§; ‘ 12

1‘ , 1

‘704-01-2013
Sh.ShaiIender
Malik Bleed Guilty] Fine lafra bad! ,

8
Fir No. H
348/2012 283|PC ‘St Vs Nadeem ij if 13 04-01-2013

Sh.Shailender
Malilf_ _ H _W iPlead Guilty] Fine Sliajdara

l 9
Fir N0.
1189/2008

1‘ N St Vs Dinesh Ragliev &
63/65 CR.Act ors H 15 05-01-72013

sishailender
Malik

l

Pleedjiuiltyl Fine New Usmanpuij

}_ 10
l

FirN0. 0 0
;‘l60/2011 379/411 IPC St Vs Pardeep @ sonu 17 ;o1-01-2013

Sh.Shailender
Malik Plead Guilty/_ Fine Shahdara

11
l

Fir No,
54/2012 13 DP,DP,Act ls: Vs Satp_aLRohilla 21 08-01-2013

Sh.Shailender
Malik Plead Guilty Fine l Shahdara l‘

_12
Fir N0.
148/2008 l

‘2_7(9/338 FPQ St Vs Pawan Kgiharma ll 23 0s;g1-}2o:i3
Sh.Shailender
Malik Conviged i _ l

1-—--—‘ ‘J3
Fir*No.
392/2012 @253 wc ls: Vs Rupesh Kr. 25

l

10901-2013
Sh.Shailender
Malik Plead Guilty! fine f §_nahdara ;_ __ — __|

 



Fir No. ass/379/411 A
-2.73/2010 /341 lPC _ St Vs Pankaj l

 ‘

26
l

09-01-2013
Sh.Shailender
l\/ialik 1PIead GUl|t\d’Flfi8i ShahdaraFir l\|0. l

135/2011 174 A lPC
St Vs Narayan Dutt
Mishra 27 10-01-2013

Sh.Shailender
alik Plead Guilty/ Fine $hahda£ailFir N0.

154/2012 379/411lPC ‘St Vs AbduI@ sonu & ors 28
l
10-01-2013

ll/I
Sh.Shailender
ilV|EI|i|< y

lC0mpounded/
Acquitted Shahdara‘Fir N0.

S8/2004 63/55 CR.Act
St Vs Dalip singh @
‘Deepak 31 10-01-2013

Sh.Shailender
Malik ‘Plead Guilty] Fine Nevgwllsmanpur

010 i138 NI ACT
CC.N0.S30/2 Suresh kr Aggarwak Vs 3

Lalit 33 _ 11-01-2013
Sh.Shailender
Malik DAW ‘ShahdaraFir No.

291/2012 283 IPC St Va Chaman y 34 14-01-Z013
Sh.Shailender
Malik Plead Gui|ty/ Fine Shahdara

x204/200‘)
Fir N0_ 279/337/338

lPC 15': Vs Gaurav Sharrna 36 15 012013
5h.Shailender
Q/lnlik

;lCompounded/
/\cguilted_ 7 Shahdam‘Fir N0.

413/20050 lP<3 St Vs Sandeep & ors
i379/411/34 18*

‘ 37

We

15-01-2013
lSh..'Jl'ldi|£‘rldE'f

Malik
Ccnipoundcdl
Acquitted Shahdara‘Fir N0. 1

487/2007 325/34 IPC St Vs Abdul Rashid 38 15-01-2013
‘Sh.Shailender
Malik

Compoundedl
}Acquitted Shahda raFir N0.

110/1009 IPC
5 ‘323/325/34 l

Vs Kamlesh 40 15-01-2013
Sh.Shailender
I\/ialik

Com pou ndedl
Acquitted fiShahdara __CC.No.33/20 F 5

09 7138NIACT l
St
Sher singh Vs Puran
‘singh Sajwan 43 15-01-2013

Sh.Shailender
Malik

Compoundedl
Acquitted ShahdaraCC.No.467/2 y

cos 13s NIACT y
(Sher singh Vs Puran
singh Sajwan

l 15-O1-2013
Sh.Shailender
l\/lalik _

_C0rnp0unded/
Acquitted Shahdara‘Fir No. W

141/2010 411lPC l St Vs Md. Wasim 48 ‘ 17-01-2013
Sh.Shailender
Malik Plead Guilty] Fine ShahdaraHrNo. l 5

381/2012 283 IPC ‘ St Vs Sunny Nagar 49 17-01-2013
Sh.Shailender
Malik Plead Guilty] Fine Shahdara

Fir N0. 325/341/506
82/2008 /34 IPC St Vs Harish Rawat-81 0'5 l_ 50 117-01-2013

Sh.Shai|ender
l\/Iaiik Plead Guilty/ Fine

Dilshad Garden
(Crime Branch)
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‘ 37

We
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singh Sajwan

l 15-O1-2013
Sh.Shailender
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_C0rnp0unded/
Acquitted Shahdara‘Fir No. W

141/2010 411lPC l St Vs Md. Wasim 48 ‘ 17-01-2013
Sh.Shailender
Malik Plead Guilty] Fine ShahdaraHrNo. l 5

381/2012 283 IPC ‘ St Vs Sunny Nagar 49 17-01-2013
Sh.Shailender
Malik Plead Guilty] Fine Shahdara

Fir N0. 325/341/506
82/2008 /34 IPC St Vs Harish Rawat-81 0'5 l_ 50 117-01-2013

Sh.Shai|ender
l\/Iaiik Plead Guilty/ Fine

Dilshad Garden
(Crime Branch)



Q\

=7 F63/65/68A 1 7} W T7 7 Ml
1

- 2g((_l-406/2001 (net StVsSubhash chand (

CR.Act 81 ‘
( Fir N0. (73/79 T.lVl.l\/I‘

52 19-01-2013
Sh.Shailender
Malik Plead Guilty/ Fine (Bhajanpura

30 (004 (_ 138NlACT Gupta
CC.No.S27/2 LP. Singh Vs Rajiv kr.

S5 22-01-2013
Sh.Shailender
Malik 0:0 _ Shahclara

31
(Fir N0. 5 7
594/2010*_ 411/482lPC _StVsCanceEatien _57 23-0132013

Sh.Shailender
Malik 1 7 Accepted (W _ §hahdara

32
‘Fir No. y,
248/2002 (379/411 IPC (st Vs Ashok _58 24-01-2013

5h.Shai|ender
Malik W_ 7 Plead Guilty/ Fine Shahdara

33
‘FirNo. 7 1 7
306/2012 283 ipc ‘st Vs Deepak Chawla 59 24-01-2013

Sh.Shai|ender
Malik 1 Plead Guilty/_Fine Slljahdara

134
CC.N0.

(443/2010
S.K.|nternationa| Vs M/s

, 138 Nyly ACT Vinod Kirana Stqre 60 24-01-2013
Sh.Shailender
Malik y DAW W Shahdara

35
Fir
366/2012 283 IPC St VS Devender Pathak 62 29-01-2013

Sh.Shailender
Malik (Plead Guilty/ Fine Shahdara

35

l

(Fir N0. 7
(133/2012 342/323 IPC (St Vs Sanjeev Lamba 61 30-01-2013

Sh.Shailender
Malik Compounded Shahda ra_1_

37
Fir No.
288/20l_2( i IPC &ors

323/3741/34 ls: Vs Md. Amir @ B11ura lfi
69 02-02-201;

Sh.Shailender
Malik y iiompounided W Shahdara

38 |
Fir No. ‘
268/2009 356/379 IPC St Vs Shahjad @ Wasirri_ 70 04-02-2013

Sh.Shailender
Malik if Plead Guilty/ Fine Shahdara

39
Fir NO.
350/2012 279 IPC st Vs Shahid J2 ‘05;02-2013

Sh.Shai|ender
Malik 1 Plead Guilty/ {rig Shahdara

40 W
Fir No. 1 7
410/2012 (2333 IPC Sic_V§_Nirmal Oberoi 73 07-02-2013

Sh.Shailender
Malik Plead Guilty/ Fine Shahdara

41

42 (322/2009 (379/411ipc StVsAbduIKalam&ors

O9 156(3) CRPC Anuradha
Fir No.

CC-NP-275/2 Dushyant kr. V5
80

81

13-02-2013_

13*-02-2013

Sh.Shailender
Malik
Sh.Shailender
Malik

0 [MW
Compounded

Shahdara

Shahdara

43 200 CRPC Khannna __
CC.No. Rekha l(hanrTa Vs Ravi 1

82
Sh.Shaiiler1der

13-02-2013 lVlalil<_ _ y DAVV _ Shahdara W
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Malik y DAW W Shahdara

35
Fir
366/2012 283 IPC St VS Devender Pathak 62 29-01-2013

Sh.Shailender
Malik (Plead Guilty/ Fine Shahdara

35

l

(Fir N0. 7
(133/2012 342/323 IPC (St Vs Sanjeev Lamba 61 30-01-2013

Sh.Shailender
Malik Compounded Shahda ra_1_

37
Fir No.
288/20l_2( i IPC &ors
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69 02-02-201;
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39
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40 W
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CC-NP-275/2 Dushyant kr. V5
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81

13-02-2013_

13*-02-2013

Sh.Shailender
Malik
Sh.Shailender
Malik

0 [MW
Compounded

Shahdara

Shahdara

43 200 CRPC Khannna __
CC.No. Rekha l(hanrTa Vs Ravi 1

82
Sh.Shaiiler1der

13-02-2013 lVlalil<_ _ y DAVV _ Shahdara W



l1l1
44 7 69/2008 C ors

lFirNo. ‘379/411/34 ‘StVsBharatBhushan& A
IP ( (13-02-2013

Sh.Shailender
Malik Plead Guilty/ Fine /Shahdara

45 Electronics

7 ‘M/s Kapin Trading co. 7
CC.No. ‘pvt ltd. Vs New Omi
266/2009 138 NI ACT 13-02-2013

Sh.Shailender
Malik ;DAW 777 7 7 Shahdara

45

lM/5 Kapin Trading co
CC.No.264/2 ‘ pvt ltd. Vs New Omi
009 138 NI ACT Electronics 7 (13-02-2013

Sh.Shailender
‘Malik (Compounded Shahdara

47
Fir No. 186/353//33
40/2000 (2/34 IPC St Vs Jai Bhagwan

l l 13-02-2013
Sh.Shai|ender
Malik Plead Guilty/ Fine 7 Shahdara

48
Fir N0.
97/2002 279/338 IPC

l

St Vs Vir singh 14-02-2013
Sh.Shailender
Malik l‘Plead Guilty/ Fine Shahdara

49
Fir NO.
239/2004 Z79/337!PC ét7\/5 Rajinder l

(14-02 201;
‘Sh.Shailender
l\/ialik

( l

‘C0mpoun7d(~d 7 7jS|'i(il'l(.l8l{:

S0
Hr No.
(409/2012 283 IPC (St Vs Rahul Gupta

7 ,

(16-02-2013
Sl1..Shaiieiioer
Malik Plead Guilty/ Fine §h§hdara

S1
Fir No.
359/2009

341/406/sos
IPC 7 St Vs Shanoo 13-02-2013

lSh.Shailender
Malik Compounded Shahdara

52
lFir No.
190/2004 279/331 IPC St Vs Rajender kr. 120-02-2013

Sh.Shai|ender
7Malik 77 7 Plead7Guilty/ Fine Shahdara

53
CC.NO.755
011

/2
138 NI ACT

Gyaneshwar kr Vs
Sangeeta 20-02-2013

‘Sh.Shailender
Malik 7 Compounded Shahdara

S4
Fir NO.
32/2002 63/65 CR.Act St Vs Munna 22-02-2013

Sh.ShaiIender
7l\/lalik 7 Plead Guilty/ Fine Shahdara

55
Fir No.
24/2013 283 IPC St Vs Sehzad 22-02-2013

Sh.Shai|ender
Malik 7 Plead7Guilty/ Fine l §h7ahdara 7

56
lFir No.
7358/2012 (283 IPC St Vs Sandeep Khuranna (

22-02-2013
Sh.Shailender
Malik Plead Guilty/7 Fine Shahdara

57
Fir N0. 7 7 5 77
3327/2006 (7379/411lPC |StVs R3Vi@ Kalia

23-02-2013
Sh.Shailender
Malik 7 Compounded Shahdara

58
Fir N0.

729/2013 283 rec (st Vs Allimuddin
25-02-2013

Sh.Shailender
Malik 7 Plead Guilty/ Fine77 77l Shahdara

59 l
Fir No.
7440/2006 7 .2779/337 IPC St Vs Tejbir Singh

25-02-2013
Sh.Sha|lender
ll/laiik (Plead Guilty/ Fine Shahdara

l1l1
44 7 69/2008 C ors

lFirNo. ‘379/411/34 ‘StVsBharatBhushan& A
IP ( (13-02-2013
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53
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011

/2
138 NI ACT

Gyaneshwar kr Vs
Sangeeta 20-02-2013

‘Sh.Shailender
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S4
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55
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24/2013 283 IPC St Vs Sehzad 22-02-2013
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Q

(Dom. 67 B
‘ldtd 28-02- 40 A Delhi Ex.
(2013 Act St Vs Sonu saxena 1712 27-02-2013

Sh.Shai|ender
(Malik Plead Guilty/ Fine Shahdara

Fir No. (323/341/508
176/2005 /3741 IPC St Vs Amit Sharma 113 1 27-02-2013

Sh.Shailender
Malik Compounded ll$h@hdar§,

56/2012
Firilo. 324/341/34 A

IPC
Fir No. 321/379/F411
194/2011 /34 ||>c

St Vs Rakesh Jain 7

St Vs Ajay Rathor

114

116

28-02-2013

13-02-2013

Sh.Shailender
Malik 7
.Sh.Shailender
(Malik

Plead Guilty/ Fine

‘(76on717poun7ded

Shahdara

Shahda7ra7
CC.N0.14/20
13 71738 Nl ACT

‘Ritesh Punyani Vs
Surender Sharma 117 ‘01-03-2013 Sh. Sanjav Bansal (Compounded Jagat Puri

150.110. 04 8
dtd 28-02- 40 A Delhi Ex.
2013 Act St Vs Jatin 81 ors 118 02-03-2013 Sh. Sanjay Bansal Fine (Shahdara
F16 N0.
390/2012 283 lPC St Vs77P7raveen Kr. 119 04-03727013 Sh. Sanjay Bansal Fine

l

Shahdara
DD.N0. 95 B

2013
dtd 04-03- 40 A Delhi Ex.

Att St Vs Haider Ali 120 ‘06-03-2013 (Sh. Sanjay Bansal Fill? E(Shahdaia7
Fir No.
(38/2013 283 lPC St Vs Sumit Na7g7ar7 L3} 08-03-2013 Sh. Sarijay Bansal Fine $'1=1i1d§r@
(Fir N0.
1361/2012 (283 IPC St Vs Raju 123 08-03-2013 Sh. Sanjay Bansal Fine Shahdara
Fir N0.
ass/2012 (283 IPC (St Vs l\/Id. Rafiq 124 (08-03-2013 (Sh. Sanjay Bansal Fine 7 (Sh7ahc7lara
CC.N0.
185/2013 138 NI ACT (Foods

(Om Parkash Vs Krackno ll
125

ll
ll

l12-03-2013 Sh. Sanjay Bansal Compounded Shahdara
DD.N0. 77 B
dtd 12-O3- 40 A Delhi Ex.
2013 AC‘L ‘St Vs Rahul Sharma 128 15-03-2013 (Sh. Sanjay Bansal Fine (Shahdara

645/2006
Fir N0. 379/411/34

IPC St Vs Kuldeep & ors 130 15-03-2013 Sh. Sanjay E7la7nsal Plead Guilty/ Fine Shahdara
Fir No. Z

7 72/27013 77 283 iPc 7 St V7s Sachin Goyal 131 l 16-03-2013 ( Sh. Sanja7\7/7 Bansal Plead Guilty/ Fine Sha h7d7a ra

Q

(Dom. 67 B
‘ldtd 28-02- 40 A Delhi Ex.
(2013 Act St Vs Sonu saxena 1712 27-02-2013

Sh.Shai|ender
(Malik Plead Guilty/ Fine Shahdara

Fir No. (323/341/508
176/2005 /3741 IPC St Vs Amit Sharma 113 1 27-02-2013

Sh.Shailender
Malik Compounded ll$h@hdar§,

56/2012
Firilo. 324/341/34 A

IPC
Fir No. 321/379/F411
194/2011 /34 ||>c

St Vs Rakesh Jain 7

St Vs Ajay Rathor

114

116

28-02-2013

13-02-2013

Sh.Shailender
Malik 7
.Sh.Shailender
(Malik

Plead Guilty/ Fine

‘(76on717poun7ded

Shahdara

Shahda7ra7
CC.N0.14/20
13 71738 Nl ACT

‘Ritesh Punyani Vs
Surender Sharma 117 ‘01-03-2013 Sh. Sanjav Bansal (Compounded Jagat Puri

150.110. 04 8
dtd 28-02- 40 A Delhi Ex.
2013 Act St Vs Jatin 81 ors 118 02-03-2013 Sh. Sanjay Bansal Fine (Shahdara
F16 N0.
390/2012 283 lPC St Vs77P7raveen Kr. 119 04-03727013 Sh. Sanjay Bansal Fine

l

Shahdara
DD.N0. 95 B

2013
dtd 04-03- 40 A Delhi Ex.

Att St Vs Haider Ali 120 ‘06-03-2013 (Sh. Sanjay Bansal Fill? E(Shahdaia7
Fir No.
(38/2013 283 lPC St Vs Sumit Na7g7ar7 L3} 08-03-2013 Sh. Sarijay Bansal Fine $'1=1i1d§r@
(Fir N0.
1361/2012 (283 IPC St Vs Raju 123 08-03-2013 Sh. Sanjay Bansal Fine Shahdara
Fir N0.
ass/2012 (283 IPC (St Vs l\/Id. Rafiq 124 (08-03-2013 (Sh. Sanjay Bansal Fine 7 (Sh7ahc7lara
CC.N0.
185/2013 138 NI ACT (Foods

(Om Parkash Vs Krackno ll
125

ll
ll

l12-03-2013 Sh. Sanjay Bansal Compounded Shahdara
DD.N0. 77 B
dtd 12-O3- 40 A Delhi Ex.
2013 AC‘L ‘St Vs Rahul Sharma 128 15-03-2013 (Sh. Sanjay Bansal Fine (Shahdara

645/2006
Fir N0. 379/411/34

IPC St Vs Kuldeep & ors 130 15-03-2013 Sh. Sanjay E7la7nsal Plead Guilty/ Fine Shahdara
Fir No. Z

7 72/27013 77 283 iPc 7 St V7s Sachin Goyal 131 l 16-03-2013 ( Sh. Sanja7\7/7 Bansal Plead Guilty/ Fine Sha h7d7a ra



15
CC.No.
8/2013 200 CRPC Shamima V5 St 1732 16-03-2013 Sanjay Bansal DAW 7 77 (Shahdara

76
Fir N0.
347/2008 IPC

379/358/341 l
St Vs Jonty 136 20-03-2013 Sh. Sanjay Bansal Plead Guilty/ Fine Shahdara

77
‘CC.No.
7/2013

z(Shashi Bala Vs Ram
(200 CRPC Kumari 137 22-03-2013 Sanjay Bansal ‘DAW ‘Shahdara

78
Fir No.
289/2013 283 IPC 7(§t Vs Deepak Kr. 138 22-03-2013 (Sh. Sanjay Bansai ( Fine (Shahdara

79
Fir N0.
346/2012 283 IPC (St Vs l\/Iomin @ monu 139 722-03-2013 Sanjay Bansal Fine Shahdara

77 80

00.110. 28 A

72013 7
dtd 20-03- 40 A Delhi Ex

ct St Vs Ravi MohanT»! 140 -23-03-2013 5anjay Bansal (Fine Shahdaral
81

Fir Nu

380/2012
HQ''7'“ IX! 3iP( St 'v'-, Zahid 141 23 03-2013 (Sh Sanjay Bansal l-ine Shandara

82
‘Fir N0.
370/2012 (2783 IPC

( 7,

St Vs Farid 1472 723-03-2013 Sh. Sanjay Bansal Fine Shahdara
83

Fir No.
75/2013 283 IPC St Vs Pradeep Bedi 143 23-03-2013 Sanjay Ba nsal Fine (Shahdara

84
Fir N0.
22/2013

l
283 IPC St Vs Kasim Ali 7144 23-03-2013 Sh.Sa' B n almay a s Fine Shahdara

85

00.118. 82 8

20173 (Act
dtd 19-03- 40 A Delhi Ex.

St Vs Vivekanand 145 23-03-2013 Sh. Sanjay Bansal Fine Shahdara
86

Fir N0.
349/2012 283lPC St Vs Furl<an7 7 146 25-O3-2013 Sh. Sanjay Bansal Fine Shahdara

87

88

lFir No.

lFir No.
352/2012 (283 rec

398/2012 283 |:>c
St Vs Varun Bhutani

7St Vs Gobind Anand

147

148

25-03-2013

30-03-2013

Sh. Sanjay Ba nsal( _

Sh. Sanjay Bansal

Fine

Fine

Shahdara

l
l

l
7879

‘Fir No.
73/2013 (283 lPC St Vs Praveen Arora 149 30-03-2013 Sanjay7Bansal (Fine

Shahdara(__ _

Shahdara
l
l 94 138 NI ACT7

_ 77 l
CC.No.145/2 lnderpreet singh Vs

(013 l Anwandeep Singh 150 04-04-2013 Sanjay Bansal l Dism issed in Default Shahdara

15
CC.No.
8/2013 200 CRPC Shamima V5 St 1732 16-03-2013 Sanjay Bansal DAW 7 77 (Shahdara

76
Fir N0.
347/2008 IPC

379/358/341 l
St Vs Jonty 136 20-03-2013 Sh. Sanjay Bansal Plead Guilty/ Fine Shahdara

77
‘CC.No.
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79
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77 80

00.110. 28 A

72013 7
dtd 20-03- 40 A Delhi Ex

ct St Vs Ravi MohanT»! 140 -23-03-2013 5anjay Bansal (Fine Shahdaral
81

Fir Nu

380/2012
HQ''7'“ IX! 3iP( St 'v'-, Zahid 141 23 03-2013 (Sh Sanjay Bansal l-ine Shandara
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‘Fir N0.
370/2012 (2783 IPC

( 7,

St Vs Farid 1472 723-03-2013 Sh. Sanjay Bansal Fine Shahdara
83

Fir No.
75/2013 283 IPC St Vs Pradeep Bedi 143 23-03-2013 Sanjay Ba nsal Fine (Shahdara

84
Fir N0.
22/2013

l
283 IPC St Vs Kasim Ali 7144 23-03-2013 Sh.Sa' B n almay a s Fine Shahdara
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00.118. 82 8

20173 (Act
dtd 19-03- 40 A Delhi Ex.

St Vs Vivekanand 145 23-03-2013 Sh. Sanjay Bansal Fine Shahdara
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Fir N0.
349/2012 283lPC St Vs Furl<an7 7 146 25-O3-2013 Sh. Sanjay Bansal Fine Shahdara
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lFir No.
352/2012 (283 rec

398/2012 283 |:>c
St Vs Varun Bhutani

7St Vs Gobind Anand
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148

25-03-2013

30-03-2013

Sh. Sanjay Ba nsal( _
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l
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l
7879

‘Fir No.
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Shahdara
l
l 94 138 NI ACT7

_ 77 l
CC.No.145/2 lnderpreet singh Vs

(013 l Anwandeep Singh 150 04-04-2013 Sanjay Bansal l Dism issed in Default Shahdara



l

Q

Q1
Fir N0.
69/2013 283 IPC ‘ST Vs Kama kumar 151 ‘06-04-2013 Sanjay Bansal ‘ Fine _ Shahdarai

92
i Fir No. 4
400/2012 283 IPC ST Vs Hasimul 152 06-04-2013 Sanjay Bansal Fine i Shahdara

93
§Fir4No.
i123/2013 y 283 iPC ST Vs Babu Gupta i _ 153 06-04-2013 Sanjay Bansal Fine Shahdara

94
Fir N04

T367/2012 283 IPC ST Vs Sajid_Aii ‘ 154 06-04-2013 Sanjay Bansal Fine i Shahdarg
95

Fir N0.
371/2012 283 IPC iSt Vs Pradeep Khuranna 155 06-04-2013 Sanjay Bafnsei Fine i §hahdara

96 013
CC.No.105/2 J

130 NI ACT M/s Kewal Enterprises
.P.Singh Chauhan Vs ij

156 08-04-2013 Sh. Sanjay Bginsai Dismissed in Default Shahdara

97

1100.100. 60 B
dtd 07-04-
2013 __

40 A Delhi Ex.
Qct St Vs Vzishai Sharma i 157 09-04-2013 Sanjay Bansal y Fine Shahdara

yes
Fir No. 2
255/2003 381/411 {PC 1St Vs Kfialiu Ram W 158 09-04-2013 Sanjay Bansal ijPiead Guilty/ Fine Shahdara

99
iFir No. _
31/Z013 233 IPC St Vs Mustafa 160 10-04-2013 Sanjay Bansal Fine §hahdara

100
Fir N0.
389/2012 283 IPC ¢St Vs Krishan 161 10-04-2013 Sanjay Bansal 1F1'l'~‘-'1, , Shahdara

101
Fir N0.
48/2012

341/323/427
IPC St Vs Harish & ors 162 13-04-2013 Sanjay Bansal compromised Sh_a hga ra

102
Fir No.
206/2011 379/411 IPC St Vs Nasir Ahmed 163 13-04-2013 Sanjay Bansal Compounded Shahdara

103
CC.No.
205/2013 138 NI ACT j Qyqii Soney Vs Raju Bose 164 13-04-2013 Sanjay Bansal ii Compounded §hahdara

104
CC.No. 4
208/2013 @138 NI_ACT Jyoti Soneyl/s Raju Bose 165 13-04-2013 Sarijay Bansal Com pounded §hahdara

105
CC.No.2
203/2013 138 Ni ACT Jyoti S0ne\/V5 Raju*Bose 166/ 13-04-2013 ‘Sh. Sanjay Bansal Compounded

i
‘Shahdara

106?
CC.No.
206/2013 138 NIACT Jyoti Soney Vs Raju Bose 167 13-04-2013 ‘Sh. Sanjay Bansal Compounded Shahdara

l

Q

Q1
Fir N0.
69/2013 283 IPC ‘ST Vs Kama kumar 151 ‘06-04-2013 Sanjay Bansal ‘ Fine _ Shahdarai

92
i Fir No. 4
400/2012 283 IPC ST Vs Hasimul 152 06-04-2013 Sanjay Bansal Fine i Shahdara

93
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i123/2013 y 283 iPC ST Vs Babu Gupta i _ 153 06-04-2013 Sanjay Bansal Fine Shahdara

94
Fir N04

T367/2012 283 IPC ST Vs Sajid_Aii ‘ 154 06-04-2013 Sanjay Bansal Fine i Shahdarg
95

Fir N0.
371/2012 283 IPC iSt Vs Pradeep Khuranna 155 06-04-2013 Sanjay Bafnsei Fine i §hahdara

96 013
CC.No.105/2 J

130 NI ACT M/s Kewal Enterprises
.P.Singh Chauhan Vs ij

156 08-04-2013 Sh. Sanjay Bginsai Dismissed in Default Shahdara

97

1100.100. 60 B
dtd 07-04-
2013 __

40 A Delhi Ex.
Qct St Vs Vzishai Sharma i 157 09-04-2013 Sanjay Bansal y Fine Shahdara

yes
Fir No. 2
255/2003 381/411 {PC 1St Vs Kfialiu Ram W 158 09-04-2013 Sanjay Bansal ijPiead Guilty/ Fine Shahdara

99
iFir No. _
31/Z013 233 IPC St Vs Mustafa 160 10-04-2013 Sanjay Bansal Fine §hahdara

100
Fir N0.
389/2012 283 IPC ¢St Vs Krishan 161 10-04-2013 Sanjay Bansal 1F1'l'~‘-'1, , Shahdara

101
Fir N0.
48/2012

341/323/427
IPC St Vs Harish & ors 162 13-04-2013 Sanjay Bansal compromised Sh_a hga ra

102
Fir No.
206/2011 379/411 IPC St Vs Nasir Ahmed 163 13-04-2013 Sanjay Bansal Compounded Shahdara

103
CC.No.
205/2013 138 NI ACT j Qyqii Soney Vs Raju Bose 164 13-04-2013 Sanjay Bansal ii Compounded §hahdara

104
CC.No. 4
208/2013 @138 NI_ACT Jyoti Soneyl/s Raju Bose 165 13-04-2013 Sarijay Bansal Com pounded §hahdara

105
CC.No.2
203/2013 138 Ni ACT Jyoti S0ne\/V5 Raju*Bose 166/ 13-04-2013 ‘Sh. Sanjay Bansal Compounded

i
‘Shahdara

106?
CC.No.
206/2013 138 NIACT Jyoti Soney Vs Raju Bose 167 13-04-2013 ‘Sh. Sanjay Bansal Compounded Shahdara



10]
CC.No.
204/201 3 138 Ni 4:1" 168 13-04-2013 ‘Sh Sa njay Bansal C_ompounde§i_ Shahdara

‘T108 1‘
CC.No.
207/2013 _138 NiACT_

_Jyoti Soney Vs Raju (Bose ‘I
i
Jyoti Soney Vs Raju Bose 169 13-04-2013 Sh Sanjay Bansal Compounded Shahdara

109
CC.No. i
209/2013 1 _138 NI ACT f Jyoti Soney Vs Raju Bose 1 170 13-04-2013 ‘Sh Sanjay Bansal Slompounded Shahdaje

110 i
CC.No. 5
292/2013 Z 138 NIACT Jyoti Soney Vs Raju Bose 171

\ _ ,

13-04-2013 Sh Sanjay Ba nsal Compounded Shanda ra

111 ,‘
CC.No. 5
43/2013 y 138 F5/\cT j

Darshna Devi Vs Chetna
Dass 172 13-04-2013 ‘Sh Sanjay Bansali Compounded Shahdara

_1_12
Fir N0. J
143/2012 V

288/338/34
iPC y St Vs Deepak & ors 175 16-04-2013 Sh Sanjay Bansal Compounded U5 hahdara

113
CC.No.
79/2013 300 CRPCY

Ram Krishna Vs Jai
Bhaflwan Gopal 176

i

I7-O41-2013 Sh

F i
Sq_n|ay Bansal Dismissed Shahfififi‘,

113
CC.No.
41/2013 ‘ 138__NI ACT f Rajpal Vs lsfammuddin y 177 20-04-2013 ‘Sh Sa njay Bansal Qlompounded

6*?
Shahdara

115
CC.No. 5
40/2013 138 NI ACT Rajpai Vs lslammuddin y 178 20-/04-2013 Sh Sanjay Bansal Compounded Shahda ra

118 A
Fir No.
328/2005 (323/341iPc St Vs Akhil & Ors 179

i

2 S-04-2013 ‘Sh Sanjay Bansal Acquitted Shahdara

117
Fir No. 5
111/2013 283 IPC St Vs Pradeep Arora 181 26-04-2013 Sh Sanjay Bansal Fine Shahdara

118
Fir No.
82/2013 283 mc St Vs Dines h Kumar 182 26-04-2013 Sh Sanjay Bansal Fine? W 7 i Shahdara

119
CC.NO.21§/2 5
013 ‘138 NI ACT

Mange Ram Sharma Vs
i‘Sanjay _ 184 29-04-2013 Sh Sanjayfiansal iifgiompounded Shahdara

120 ii)

DD.No. 83 B
dtd 26-04-
2013

40 A Delhi Ex.
Act St Vs Neeraj Sharma 186 01-05-2013 Sh. Sanjay Bansal} Fine Shahdara

121
Fir No.
132/2013 283|pc St Vs Ansar Ah 190 03-05-2013 Sh. Senjay Bansal Fine ShahdaraFir No.

1/22 99/2013 3 283 IPC St Vs Md. Nazzu 191 O3-05-Z013 Sh. Sanjay Bansal? Fine Shahdara

10]
CC.No.
204/201 3 138 Ni 4:1" 168 13-04-2013 ‘Sh Sa njay Bansal C_ompounde§i_ Shahdara
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288/338/34
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113
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79/2013 300 CRPCY

Ram Krishna Vs Jai
Bhaflwan Gopal 176

i

I7-O41-2013 Sh

F i
Sq_n|ay Bansal Dismissed Shahfififi‘,

113
CC.No.
41/2013 ‘ 138__NI ACT f Rajpal Vs lsfammuddin y 177 20-04-2013 ‘Sh Sa njay Bansal Qlompounded

6*?
Shahdara

115
CC.No. 5
40/2013 138 NI ACT Rajpai Vs lslammuddin y 178 20-/04-2013 Sh Sanjay Bansal Compounded Shahda ra

118 A
Fir No.
328/2005 (323/341iPc St Vs Akhil & Ors 179

i

2 S-04-2013 ‘Sh Sanjay Bansal Acquitted Shahdara

117
Fir No. 5
111/2013 283 IPC St Vs Pradeep Arora 181 26-04-2013 Sh Sanjay Bansal Fine Shahdara

118
Fir No.
82/2013 283 mc St Vs Dines h Kumar 182 26-04-2013 Sh Sanjay Bansal Fine? W 7 i Shahdara

119
CC.NO.21§/2 5
013 ‘138 NI ACT

Mange Ram Sharma Vs
i‘Sanjay _ 184 29-04-2013 Sh Sanjayfiansal iifgiompounded Shahdara

120 ii)

DD.No. 83 B
dtd 26-04-
2013

40 A Delhi Ex.
Act St Vs Neeraj Sharma 186 01-05-2013 Sh. Sanjay Bansal} Fine Shahdara

121
Fir No.
132/2013 283|pc St Vs Ansar Ah 190 03-05-2013 Sh. Senjay Bansal Fine ShahdaraFir No.

1/22 99/2013 3 283 IPC St Vs Md. Nazzu 191 O3-05-Z013 Sh. Sanjay Bansal? Fine Shahdara



Q

123
Fir No.
104/2013 19283 IPC I St Vs Azim 192 04-05-2013 _Sh. Sanjay Ba nsal Fine _§hahdara

124
5Fn'No.
528/2005

323/506/34
JPC St Vs Surinder & ors 193

i i
07-05-2013 ‘Sh. Sanjay Bansal j§ompounded i 7 \Shahdara

i ‘*
125

Fir No.
389/2012 283 IPC St Vs Firoz Khan 1 194 09-05-2013 Sh. Sanjay Bansal Fine Shahdara

126
\Fn|V0. 5
}396/2012 283 IPC St VS Aaiam _19s 09-05-2013 15h. Sanjay Bansal ,Fine Shahdara

127
Ffi'No.55
77/2012

341/323/3455 5 5
ipc ifiWAmmM&0m i 197 11-05-2013 Sh. Sanjay Bansal Acquitted Shahdafa

128
§CC.N0.

143/2013
J Minderpreet Singh Vs
138 Ni ACT Kanwaljeet Kaur Bedi 198 11-05-2013 J Sh. Sanjay Bansai iAcquitted Shahdara

129
CC.No.
142/2013

lnderpreet Singh Vs
138 NI ACT _ anwaljeet Kaur Bedi 199 11-05-2013 AcquittedSh. Sanjay Bansal Shahdara

130
‘CC.No.
s1/2013

K
1 551Vlatloob Ahmed Vs Jamil
120 B IPC Ahmed 200 11-05-2013 7 Sh. Sanjay Bansal Acquitized Shahdara

131
iccJvo.
135/2013

5 Subhash Chand Vs Sanjay
i138 NI AQT \Arora i 202 11-05-2013 Sh. Sanjay Bansal Acquitted Shahdara

132
cc10b.

/10?/2013 200 CRPC Vijay kr Vs Reenai Khanna (203 13-05-2013 iSh. Sanjay Bansal ; Dismissed Shahdara

133
Fir No.
41/2010

379/482/411
ipc St Vs Farman 204 13-05-2013 Sh. Sanjay Bansal Compoqnded

i i 7
Shahdara

134
Fir No.
313/2012 279/337 IPC 55: Vs Budh Ram Sharma

5 i5 i

207 15-05-2013 Sh. Sanjay Bansal i!Acqui§ted Shahdara

135
CC.No.
144/2013

' 5 Raj Ku5mar Vs Ashutosh 5
138_Nl ACT Sharma 209 ‘Sh. Sanjay Bansal Dismissed Shahdara

136
Fir No.
144/2013 211

20-05-20/13

22-05-2013 Sh. Sanjay Bansal Fine i _ Shahdara

137
Fir No.5
101/2013

‘Z83 IPC ‘St Vs Mukesh Kumar_‘_ 1 _ _ _

283iPC $StVsVfiaykn ‘ 212 22-05-2013 ‘Sh. Sanjay Bansal Fine Shahdare

Q

123
Fir No.
104/2013 19283 IPC I St Vs Azim 192 04-05-2013 _Sh. Sanjay Ba nsal Fine _§hahdara

124
5Fn'No.
528/2005

323/506/34
JPC St Vs Surinder & ors 193

i i
07-05-2013 ‘Sh. Sanjay Bansal j§ompounded i 7 \Shahdara

i ‘*
125

Fir No.
389/2012 283 IPC St Vs Firoz Khan 1 194 09-05-2013 Sh. Sanjay Bansal Fine Shahdara

126
\Fn|V0. 5
}396/2012 283 IPC St VS Aaiam _19s 09-05-2013 15h. Sanjay Bansal ,Fine Shahdara

127
Ffi'No.55
77/2012

341/323/3455 5 5
ipc ifiWAmmM&0m i 197 11-05-2013 Sh. Sanjay Bansal Acquitted Shahdafa

128
§CC.N0.

143/2013
J Minderpreet Singh Vs
138 Ni ACT Kanwaljeet Kaur Bedi 198 11-05-2013 J Sh. Sanjay Bansai iAcquitted Shahdara

129
CC.No.
142/2013

lnderpreet Singh Vs
138 NI ACT _ anwaljeet Kaur Bedi 199 11-05-2013 AcquittedSh. Sanjay Bansal Shahdara

130
‘CC.No.
s1/2013

K
1 551Vlatloob Ahmed Vs Jamil
120 B IPC Ahmed 200 11-05-2013 7 Sh. Sanjay Bansal Acquitized Shahdara

131
iccJvo.
135/2013

5 Subhash Chand Vs Sanjay
i138 NI AQT \Arora i 202 11-05-2013 Sh. Sanjay Bansal Acquitted Shahdara

132
cc10b.

/10?/2013 200 CRPC Vijay kr Vs Reenai Khanna (203 13-05-2013 iSh. Sanjay Bansal ; Dismissed Shahdara

133
Fir No.
41/2010

379/482/411
ipc St Vs Farman 204 13-05-2013 Sh. Sanjay Bansal Compoqnded

i i 7
Shahdara

134
Fir No.
313/2012 279/337 IPC 55: Vs Budh Ram Sharma

5 i5 i

207 15-05-2013 Sh. Sanjay Bansal i!Acqui§ted Shahdara

135
CC.No.
144/2013

' 5 Raj Ku5mar Vs Ashutosh 5
138_Nl ACT Sharma 209 ‘Sh. Sanjay Bansal Dismissed Shahdara

136
Fir No.
144/2013 211

20-05-20/13

22-05-2013 Sh. Sanjay Bansal Fine i _ Shahdara

137
Fir No.5
101/2013

‘Z83 IPC ‘St Vs Mukesh Kumar_‘_ 1 _ _ _

283iPC $StVsVfiaykn ‘ 212 22-05-2013 ‘Sh. Sanjay Bansal Fine Shahdare



138
iFir No.
190/20 13

y _

_ 283 IPC ‘St Vs _Charan Singh 213
[1 .
i

22-05-2013
ish Sanjay Bansal Fine Shahdara

139
Fir No.
96/2013 283 IPC St VS Atul Jain 214 J23-05-2013 Sh Sanjay Bansal Fine W §hahdara _

140
Fir N0.
37/2013 283 IPC St Vs Narender kr Jain 215 128-05-2013 (Sh Sanjay Bansal fine ‘Shahdara

141 15285/2010
Fir No. 5 5

“.379/411lPC iSt Vs Dinesh @ Dinu i5 218 28-05-2013 Sh Sanjay Bansal Compounded Shahdara”
142

Fir No. 5
3_0s/2001 279/337 IPC st Vs Salim 218 29-05-2013 Sh Sanjay Bansal i Compounded Shahdara

143

DD.No. 47 8 f
dtd 28-02- 40 A Delhi Ex.
2012 Act St Vs Rahul & ors i 223

30-05-2013 Sanjay Bansal Fine Shahdara
144

CC No, ‘Baia Industries Vs Hind
J0,/27013 y 138 NI AL‘ Metals

i i 5
225 30 05 201 3

ShT
i
Sh Sangay Bansal gompounded Sh.3hdar._1

145
Fir No.

i170/2013 279/337IPC StVsCance|Iation 226 31-05-2013 Sh Sanjay Bansal Accepted _ Shahdara
__?14<-3

Fir No.
F44/2012 i 379/411 iPC ;St Vs Saurav 229 16-05-2013 Sh Sanjay Bansal y Compounded Shahdara

147
M/s Goyal Beauty centre

CC.No. y Vs M/s Nova Beauty
91/2o13_ 138 NIACT ‘Care 232 22-05-2013 1Sh Sanjay Bansal Compounded Shahdara

148
Fir No.
as/2013 ‘283 IPC St Vs Raju 241 04-06-2013 Sh Sanjay Bansal Fine Shahdara

149
CC.No. 14 SARFESI
3s/2013 iACT ‘

Synidicate Bank Vs
Sunita Pawar 81 Ors 242 04-06-2013 Sh Sanjay Bansal Aliowed Dilshad_CoIony

150

12 of the
CC.No. Contempt of
33/2013 Court

Assest Reconstruction
co. Vs M/s Kuaan
International Ltd. 244 04-06-2013 Sh. Sanjay Bansal Dismissed in Default Shahdara

151
‘Fir No. 1
387/2012 283 IPC St Vs Md. Tasif 245 04-06-2013 Sh.

5 i

Sanjay Bansal Fine 7 Shahdara
152

Fir No. yi
224/2004 379/41 1 IPC St Vs Pawan Kr. 246 04-06-2013 Sh. Sanjay Bansal‘ Compounded iShahdara

138
iFir No.
190/20 13

y _

_ 283 IPC ‘St Vs _Charan Singh 213
[1 .
i

22-05-2013
ish Sanjay Bansal Fine Shahdara

139
Fir No.
96/2013 283 IPC St VS Atul Jain 214 J23-05-2013 Sh Sanjay Bansal Fine W §hahdara _

140
Fir N0.
37/2013 283 IPC St Vs Narender kr Jain 215 128-05-2013 (Sh Sanjay Bansal fine ‘Shahdara

141 15285/2010
Fir No. 5 5

“.379/411lPC iSt Vs Dinesh @ Dinu i5 218 28-05-2013 Sh Sanjay Bansal Compounded Shahdara”
142

Fir No. 5
3_0s/2001 279/337 IPC st Vs Salim 218 29-05-2013 Sh Sanjay Bansal i Compounded Shahdara

143

DD.No. 47 8 f
dtd 28-02- 40 A Delhi Ex.
2012 Act St Vs Rahul & ors i 223

30-05-2013 Sanjay Bansal Fine Shahdara
144

CC No, ‘Baia Industries Vs Hind
J0,/27013 y 138 NI AL‘ Metals

i i 5
225 30 05 201 3

ShT
i
Sh Sangay Bansal gompounded Sh.3hdar._1

145
Fir No.

i170/2013 279/337IPC StVsCance|Iation 226 31-05-2013 Sh Sanjay Bansal Accepted _ Shahdara
__?14<-3

Fir No.
F44/2012 i 379/411 iPC ;St Vs Saurav 229 16-05-2013 Sh Sanjay Bansal y Compounded Shahdara

147
M/s Goyal Beauty centre

CC.No. y Vs M/s Nova Beauty
91/2o13_ 138 NIACT ‘Care 232 22-05-2013 1Sh Sanjay Bansal Compounded Shahdara

148
Fir No.
as/2013 ‘283 IPC St Vs Raju 241 04-06-2013 Sh Sanjay Bansal Fine Shahdara

149
CC.No. 14 SARFESI
3s/2013 iACT ‘

Synidicate Bank Vs
Sunita Pawar 81 Ors 242 04-06-2013 Sh Sanjay Bansal Aliowed Dilshad_CoIony

150

12 of the
CC.No. Contempt of
33/2013 Court

Assest Reconstruction
co. Vs M/s Kuaan
International Ltd. 244 04-06-2013 Sh. Sanjay Bansal Dismissed in Default Shahdara

151
‘Fir No. 1
387/2012 283 IPC St Vs Md. Tasif 245 04-06-2013 Sh.

5 i

Sanjay Bansal Fine 7 Shahdara
152

Fir No. yi
224/2004 379/41 1 IPC St Vs Pawan Kr. 246 04-06-2013 Sh. Sanjay Bansal‘ Compounded iShahdara



153
Fir N0. 324/323/506 5‘
278/2008 _ /34 IPC J __ St Vs Rattan Lal Goyal 247 04-06-2013 Sh. S8l'ij8V§El|'lS3| jtompounded Shahdara

154
55 Fir No.

32/2012 309 IPC St Vs Sandeep Kr. 248 05-06-2013 Saliav 6398' ifiompounded Shahdara

155 04/2011
Fir No. 379/411/34

IPC St Vs Azar Md. & Ors 243 i9.7'°5'ZQ.1_3 iy Sh. Sanjay Bansal .¢9mP@~"d¢9 ‘Shahdara

156
Fir N0. 5
12/2013 i160 IPC St Vs Satender & ors 251 21-06-2013 Sanjay Bansal Fine i§7hahdara

157
Fir No.
150/2013 283 IPC St_Vs Tariq y 252 21-06-2013 Sh. Sanjay Qansal Fine _ ‘Shahdara

158

DD.No. 58 B
dtd12-06- 40 A Delhi Ex.
20713 y y_ Act __ St Vs Gagandeep 2.53 21-06-2013 Sanjay Bansa! Fine Shahdara

159
Fir T
010.281/20081279/332 IPC St Vs Pappu__ 256 24-06-2013 Sanjay Bansal Compounded Shahdara

160
5 CC.No.
243/2013 W 138 NI ACT

Niraj Jain Vs Kaushik
Electronics 257 25-06-2013 Sanjay Bansal Compounded Shahdara

1551
iCC.No.
245/2013 138 Nl ACT

Niraj Jain Vs Kaushik
Electronics 259 25-08-2013 Sanjay Bansal COmp0unde§_ _ Shahdara

162
CC.No. Niraj Jain Vs Kaushik
246/2013 ‘138 NI ACT %E18CtJ'0niCS 260 25-06-2013 Sanjay Bansal Compounded Shahdara

163

DD.No. 36 B
dtd 27-12- 6/24 C & T
2012 Act St Vs Shakina & ors 261 26-06-2013 Sanjay Bansal Fine Shahdara

164

DD.No. 89 8 i‘
dtd 20-00 40 A Delhi Ex.
2013 Act St Vs Faim 263 27-06-2013 Sanjay Bansal Fine iShahdara

165

DD.No. 29 B
dtd 30-12- ‘=40 A Delhi Ex.‘
.2012__y y Act St}/s Vikas & ors 264 27-06-2013 Sanjay Bansal Fine y Shahdara

153
Fir N0. 324/323/506 5‘
278/2008 _ /34 IPC J __ St Vs Rattan Lal Goyal 247 04-06-2013 Sh. S8l'ij8V§El|'lS3| jtompounded Shahdara

154
55 Fir No.

32/2012 309 IPC St Vs Sandeep Kr. 248 05-06-2013 Saliav 6398' ifiompounded Shahdara

155 04/2011
Fir No. 379/411/34

IPC St Vs Azar Md. & Ors 243 i9.7'°5'ZQ.1_3 iy Sh. Sanjay Bansal .¢9mP@~"d¢9 ‘Shahdara

156
Fir N0. 5
12/2013 i160 IPC St Vs Satender & ors 251 21-06-2013 Sanjay Bansal Fine i§7hahdara

157
Fir No.
150/2013 283 IPC St_Vs Tariq y 252 21-06-2013 Sh. Sanjay Qansal Fine _ ‘Shahdara

158

DD.No. 58 B
dtd12-06- 40 A Delhi Ex.
20713 y y_ Act __ St Vs Gagandeep 2.53 21-06-2013 Sanjay Bansa! Fine Shahdara

159
Fir T
010.281/20081279/332 IPC St Vs Pappu__ 256 24-06-2013 Sanjay Bansal Compounded Shahdara

160
5 CC.No.
243/2013 W 138 NI ACT

Niraj Jain Vs Kaushik
Electronics 257 25-06-2013 Sanjay Bansal Compounded Shahdara

1551
iCC.No.
245/2013 138 Nl ACT

Niraj Jain Vs Kaushik
Electronics 259 25-08-2013 Sanjay Bansal COmp0unde§_ _ Shahdara

162
CC.No. Niraj Jain Vs Kaushik
246/2013 ‘138 NI ACT %E18CtJ'0niCS 260 25-06-2013 Sanjay Bansal Compounded Shahdara

163

DD.No. 36 B
dtd 27-12- 6/24 C & T
2012 Act St Vs Shakina & ors 261 26-06-2013 Sanjay Bansal Fine Shahdara

164

DD.No. 89 8 i‘
dtd 20-00 40 A Delhi Ex.
2013 Act St Vs Faim 263 27-06-2013 Sanjay Bansal Fine iShahdara

165

DD.No. 29 B
dtd 30-12- ‘=40 A Delhi Ex.‘
.2012__y y Act St}/s Vikas & ors 264 27-06-2013 Sanjay Bansal Fine y Shahdara



212 Q5

DD.No. 75 B
dtd 19-06- 40 A Delhi Ex.
2013 <Act i‘St Vs Devender kr. i‘ 265 27-06-2013 S h Sanjay Bansal Fine Shahdara

167

DD.No. 45 B
dtd 26-06- 40 A Delhi Ex.
2013 Act St Vs Deepak & ors 1 268 29-06-2013 Sh Sanjay Bansal é Fine Shahdara

168
Fir N02

(164/2013 283 IPC St Vs Mahender Pal 269 29-06~2013 Sh Sanjay Bansal Fine Shahdara
169

CC.No.
so/2013 ~200CRPC i

Sanjeev Kashyap Vs
Sumitra Kushwaha 270 029-os-2013 Sh Sanjay Bansal Dismissed Shahdara

1 70

loom. 106 B
aw 28-as 40 A Delhi Ex.
2013 Act St Vs Rakesh Kr. 271 O1 072013 Sh ‘Sanjay Bansal Finn Shahdara

1 71
1-|rN0
218/2013 283 IPC Sl Vs Tarun Kr. i 274 OZ-072013 Sn Sanjay Bansai Fine iShandara

_1 72

DD.No. 76 B
aw 29-06- “4o A Delhi Ex.;
2013 Act St Vs Ram Aadhar & ors ‘ 277 03-O7-2013 Sh Sanjay Bansali Fine Shahqara

1 73

DD.No. 71 B
dtd 30-06- 40 A Delhi Ex.;
2013 Act St Vs Sandeep 278 i94-07-2013 Sh Sanjay Bansal‘ Fine Shahdara

174
CC.No. 14 SARFESI
138/2013 ACT

PNB Housing Finance
Ltd. Vs Sweta Sinha 7 279 08-07-2013 Sh Sanjay Bansal Allowed/Accepted Diishad Colony

175
CC.No.
92/2013 N138 NI ACT

Manoj Kr. Vs Om 7
Parkash 281 O6-07-2013 Sh Sanjay Bansal Dismissed 1Sha hdara

176
‘CC.No. 7 *
130/2013 A200 CRPC Anii Kr. Vs Krishan Pal

i 283 06-07-2013 Sh Sanjay Bansal Dismissed Shahdara

177

loom. 61 B

2013
dtd O7-U7- 40 A Delhi EX.

hAct

i

St Vs Lalit Sharma 291 11-O7-2013 Sh Sanjay Bansal Fine Shahdara
178

Fir N0.
24s/zoos ;‘279/338 IPC St Vs Bahlu Khan 294 12-O7-2013 Sh Sanjay Bansai Com pounded Shahdara

179
Fir No.
280/2008 ‘Z79/337 IPC St Vs Mange Ram 297 15-07-2013 ‘sh Saniay Bansai Aquitted Shahdara

212 Q5

DD.No. 75 B
dtd 19-06- 40 A Delhi Ex.
2013 <Act i‘St Vs Devender kr. i‘ 265 27-06-2013 S h Sanjay Bansal Fine Shahdara

167

DD.No. 45 B
dtd 26-06- 40 A Delhi Ex.
2013 Act St Vs Deepak & ors 1 268 29-06-2013 Sh Sanjay Bansal é Fine Shahdara

168
Fir N02
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169

CC.No.
so/2013 ~200CRPC i
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1 70

loom. 106 B
aw 28-as 40 A Delhi Ex.
2013 Act St Vs Rakesh Kr. 271 O1 072013 Sh ‘Sanjay Bansal Finn Shahdara

1 71
1-|rN0
218/2013 283 IPC Sl Vs Tarun Kr. i 274 OZ-072013 Sn Sanjay Bansai Fine iShandara

_1 72

DD.No. 76 B
aw 29-06- “4o A Delhi Ex.;
2013 Act St Vs Ram Aadhar & ors ‘ 277 03-O7-2013 Sh Sanjay Bansali Fine Shahqara

1 73

DD.No. 71 B
dtd 30-06- 40 A Delhi Ex.;
2013 Act St Vs Sandeep 278 i94-07-2013 Sh Sanjay Bansal‘ Fine Shahdara

174
CC.No. 14 SARFESI
138/2013 ACT

PNB Housing Finance
Ltd. Vs Sweta Sinha 7 279 08-07-2013 Sh Sanjay Bansal Allowed/Accepted Diishad Colony

175
CC.No.
92/2013 N138 NI ACT

Manoj Kr. Vs Om 7
Parkash 281 O6-07-2013 Sh Sanjay Bansal Dismissed 1Sha hdara

176
‘CC.No. 7 *
130/2013 A200 CRPC Anii Kr. Vs Krishan Pal

i 283 06-07-2013 Sh Sanjay Bansal Dismissed Shahdara

177

loom. 61 B

2013
dtd O7-U7- 40 A Delhi EX.

hAct

i

St Vs Lalit Sharma 291 11-O7-2013 Sh Sanjay Bansal Fine Shahdara
178

Fir N0.
24s/zoos ;‘279/338 IPC St Vs Bahlu Khan 294 12-O7-2013 Sh Sanjay Bansai Com pounded Shahdara

179
Fir No.
280/2008 ‘Z79/337 IPC St Vs Mange Ram 297 15-07-2013 ‘sh Saniay Bansai Aquitted Shahdara



\

180
CC.No.
l76/2013 138 NI ACT

Surender Singh Vs
Surender kr. 299 15-07-2013 Sh. Sanjay Bansal compounded Shahdara

181

DD.No. 83
dtd 12-07-
2013

B

Act (
40 A Delhi Ex.

St Vs Gaurav 300 15-07-2013

182

DD.No. 89
dtd 11-07-
2013

B
40 A Delhi Ex

‘Act St Vsivikas & ors 301 15-07-2013 Sh.

Sh.(Sanjay Bansal Fine 7lLShahdara

Sanjay Bansal Fine §hihdara

183

DD.No. 79
dtd 29-06-
2013

B
40 A Deihi Ex
lAct St Vs Vijaya 302 15-07-2013 iSh

184,2
CC.No.
77/2013 J 138 NI ACT J Surender kr.

Surender Singh Vs 7
303 15-07-2013 1§h

Sanjay Bansal Fine Shahdara_ _, SN , ,
l

Sanjay Banisell compounded W Shahdara

185
-Fir N0.
13/2011 324iPc _ St Vs Dharampal 304 15-07-2013 l5“ Sanjay Bansal Plead Guilty/ Fine Shahdara

186
Fir No.
1167/2013 283 ipc St Vs Pappu @ Rahman 305 gs-07-2013 Sh Sanjay Bansel Plead}Guilty/7 Fine Shahdara

187
Fir No.
266/2012 IPC

lmuuyu l 1
St Vs Md. lmran & ors 306 15-07-2013 Sh Sanjay Bansal1Acquitted Shahdara

?1ss

DD.No. so
dtd 13-07-
2013

B
40 A Delhi Ex
Act j St Vs Rahulfi _ 307 16-07-2013 Sh Sanjay Bansal Fine Shahdara

189

DD.No. 58
dtd 14-07-
2013

B
40 A Delhi Ex

‘Act i iSt Vs Bafesh Sharnla 308 _1s-02-2013 ‘Sh Sanjay Bansali ‘Fine Shahdara
190

Fir No.
134/2013 283 IPC ls: Vs Sartaj 309 17-07-2013 Sh Fine Shahdara

19;

192

Fir N0.
23/2013
DD.No. 75
dtd 13-05-

3913 2

B

‘Act
40 A Delhi Ex-

283 IPC A St Vs ompal

‘St Vs_Sharad_& ors _ _

314

312

19-07-2013

19-07-2013

Sh

Sh

Sanjay Bansai

Sanjay Bansal

Sanjay Bansal‘

Fine

Fine

$hahdara

Shahdara

\

180
CC.No.
l76/2013 138 NI ACT

Surender Singh Vs
Surender kr. 299 15-07-2013 Sh. Sanjay Bansal compounded Shahdara

181

DD.No. 83
dtd 12-07-
2013

B

Act (
40 A Delhi Ex.

St Vs Gaurav 300 15-07-2013

182

DD.No. 89
dtd 11-07-
2013

B
40 A Delhi Ex

‘Act St Vsivikas & ors 301 15-07-2013 Sh.

Sh.(Sanjay Bansal Fine 7lLShahdara

Sanjay Bansal Fine §hihdara

183

DD.No. 79
dtd 29-06-
2013

B
40 A Deihi Ex
lAct St Vs Vijaya 302 15-07-2013 iSh

184,2
CC.No.
77/2013 J 138 NI ACT J Surender kr.

Surender Singh Vs 7
303 15-07-2013 1§h

Sanjay Bansal Fine Shahdara_ _, SN , ,
l

Sanjay Banisell compounded W Shahdara

185
-Fir N0.
13/2011 324iPc _ St Vs Dharampal 304 15-07-2013 l5“ Sanjay Bansal Plead Guilty/ Fine Shahdara

186
Fir No.
1167/2013 283 ipc St Vs Pappu @ Rahman 305 gs-07-2013 Sh Sanjay Bansel Plead}Guilty/7 Fine Shahdara

187
Fir No.
266/2012 IPC

lmuuyu l 1
St Vs Md. lmran & ors 306 15-07-2013 Sh Sanjay Bansal1Acquitted Shahdara

?1ss

DD.No. so
dtd 13-07-
2013

B
40 A Delhi Ex
Act j St Vs Rahulfi _ 307 16-07-2013 Sh Sanjay Bansal Fine Shahdara

189

DD.No. 58
dtd 14-07-
2013

B
40 A Delhi Ex

‘Act i iSt Vs Bafesh Sharnla 308 _1s-02-2013 ‘Sh Sanjay Bansali ‘Fine Shahdara
190

Fir No.
134/2013 283 IPC ls: Vs Sartaj 309 17-07-2013 Sh Fine Shahdara

19;

192

Fir N0.
23/2013
DD.No. 75
dtd 13-05-

3913 2

B

‘Act
40 A Delhi Ex-

283 IPC A St Vs ompal

‘St Vs_Sharad_& ors _ _

314

312

19-07-2013

19-07-2013

Sh

Sh

Sanjay Bansai

Sanjay Bansal

Sanjay Bansal‘

Fine

Fine

$hahdara

Shahdara



193/

DD.No. 95 B
dtd 05-07-
2013

40A Delhi Ex.‘
i‘Act St Vs Ramakant 313 ‘19-07-2013 Sh Sanjay Bansal Fine Shahdara‘CC.No. 714 SARFESI uco Bank Vs Anil l<r

194 7143/2013 W ACT_ Sharnla_ f 315 19-07-2013 Sh Sanjay Bansal‘ Allowed/Accepted Shahdara
19s

7 Fir N0.
113/2013 283 IPC St Vs Rajeev Sharma 316 Sh Sanjay Bansal Fine Shahdaga

196
bo.|\:0. 39 B
dtd 12-07-

72013
40 A Delhi Ex. l
Act ‘St Vs Tarun 313

20-07-2013
l

20-07-2013 lsh Sanjay Bansal Fine Shahdara

197

‘DD.No. 93 B
dtd 12-07-
2013

40 A Delhi Ex.
lAct St Vs Neeraj 319 20-07-2013 Sh Sanjay Ba nsal i Fine Shahdara

198
‘CCNQ.
1116/2013

Rajovv Sharma Vs
200 ciwc 3110.1-n Slrgh 321 20-07-201 3 Sh Sanjay Bansal DAW Shahdara

199
‘Fir N0.
164/2011

‘sss/379/411 sr Vs Prashant
llPC ilShrivastava 322 21-07-2013 Sh Sanjay Bansal Plead Guilty/ Fine Shahdara

200

DD.No. 68 B
dtd 14-07-

‘2013
40 A Delhi Ex.
Act _ _ St Vs Naresh & ors 323 22-07-2013 ‘Sh Sanjay Bansal Fine ‘Shahdara

201

DD.No. 97 B
dtd 28-06- 40 A Delhi Ex.
2013 Act St Vs Yogesh Sharma 327 22-07-2013 Sh Sanjay Bansal Fine Shahdara

202

Bloom. as B
dtd 15-07-
2013

40 A Delhi Ex.
_ Act ( St Vs Sandeep 328 22-07-2013 Sh Sanjay Bansal Fine Shahdara

203

DD.No. 93 B
‘dtd 18-07-
2013

l
40 A Delhi Ex.

329 23-07-2013 Sh Sanjay Bansal Fine Shahdara

204

DD.No. 76 B
dtd 20-07-

Act St Vs Tanuj
1 ’ 7 l

40 A Delhi Ex.
ji ZQ13 _ »Act St Vs Raj Aggarwal & ors 330 23-07-2013 Sh .Sanjay Bansal Fine Shahdara

205
Fir N0.

;5_71_/20173 e 283lPC StVsDhanraj 332 23-07-2013 Sh Sanjayjainsali Fine Shahdara

193/

DD.No. 95 B
dtd 05-07-
2013

40A Delhi Ex.‘
i‘Act St Vs Ramakant 313 ‘19-07-2013 Sh Sanjay Bansal Fine Shahdara‘CC.No. 714 SARFESI uco Bank Vs Anil l<r

194 7143/2013 W ACT_ Sharnla_ f 315 19-07-2013 Sh Sanjay Bansal‘ Allowed/Accepted Shahdara
19s

7 Fir N0.
113/2013 283 IPC St Vs Rajeev Sharma 316 Sh Sanjay Bansal Fine Shahdaga

196
bo.|\:0. 39 B
dtd 12-07-

72013
40 A Delhi Ex. l
Act ‘St Vs Tarun 313

20-07-2013
l

20-07-2013 lsh Sanjay Bansal Fine Shahdara

197

‘DD.No. 93 B
dtd 12-07-
2013

40 A Delhi Ex.
lAct St Vs Neeraj 319 20-07-2013 Sh Sanjay Ba nsal i Fine Shahdara

198
‘CCNQ.
1116/2013

Rajovv Sharma Vs
200 ciwc 3110.1-n Slrgh 321 20-07-201 3 Sh Sanjay Bansal DAW Shahdara

199
‘Fir N0.
164/2011

‘sss/379/411 sr Vs Prashant
llPC ilShrivastava 322 21-07-2013 Sh Sanjay Bansal Plead Guilty/ Fine Shahdara

200

DD.No. 68 B
dtd 14-07-

‘2013
40 A Delhi Ex.
Act _ _ St Vs Naresh & ors 323 22-07-2013 ‘Sh Sanjay Bansal Fine ‘Shahdara

201

DD.No. 97 B
dtd 28-06- 40 A Delhi Ex.
2013 Act St Vs Yogesh Sharma 327 22-07-2013 Sh Sanjay Bansal Fine Shahdara

202

Bloom. as B
dtd 15-07-
2013

40 A Delhi Ex.
_ Act ( St Vs Sandeep 328 22-07-2013 Sh Sanjay Bansal Fine Shahdara

203

DD.No. 93 B
‘dtd 18-07-
2013

l
40 A Delhi Ex.

329 23-07-2013 Sh Sanjay Bansal Fine Shahdara

204

DD.No. 76 B
dtd 20-07-

Act St Vs Tanuj
1 ’ 7 l

40 A Delhi Ex.
ji ZQ13 _ »Act St Vs Raj Aggarwal & ors 330 23-07-2013 Sh .Sanjay Bansal Fine Shahdara

205
Fir N0.

;5_71_/20173 e 283lPC StVsDhanraj 332 23-07-2013 Sh Sanjayjainsali Fine Shahdara



\

325

‘DD.No. 71 6
dtd 22-06- 40 A Delhi Ex.
2013 ;‘Act St Vs Anil Kr. 1331 23-07-2013 Sanjay13§nsal Fine _ Shahdara

207
CC.No. l Satva Narayan Gupta Vs
308/2013 3138 NI ACT ;Pawan Goel 334 2_3-07-2013 Sanjay Bansal ;compounded Shahdara

27708

DD.No. 87 B
dtd 21-06-
2013

40 A Delhi Ex.
Act St Vs Bhupender 336 24-07-2013 Sangy Bansal Fine Shahdara

Z119

DD.No. 47 A
dtd 18-07-
2013

40 A Delhi Ex.
Act St Vs Ajay 332 24-07-2013 $91197 l‘i2"_S3'2 Fine Shahdara

210

211

DD.No. 84 B

2013
Fir No.
120/2013

dtd 20-06- -340 A Delhi Ex.
Act 1 ‘St vs Satish Kr & ors

283 lPC* St Vs Yash Pal

338

339

25-07-2013

25-07-2013

Sanjay Bansal

S§nj_ay Bansal

Fine

Fine

Shahdafa

Shahdara

212

00.116. so 6
dtd 19-06-
2013111”

40 A Delhi EJt.l
Actfi lSt Vs Ajee1_& ors 341 26-07-2013 Sanjay Bansal Fine Shahdara

213
Fir No.

153/2013 2.93 IPC 15: Vs Taranjeet sing; 342 Z5191:-1°13 Sh;Sanjay Bansal Fine Shahdara

214
Fir No. 7
109/2013 1233 IPC lsr Vs Sapkatullah 343 26-07-2013 Sanjay Bansal Fine Shahdara

215
Fir N0.
405/2012

341/509/506 ‘
IPC St Vs I-Iimanshu Tomer 397 30-07-2013 5901912620591 ComP999999 Shahdara

216
Fir No.
206/2013 283 IPC St Vs Jishan Shah 345 27-07-2013 Sanjay Bansal 1 Fine Shahdara

217

‘DD.No. 76 6
dtd 16-03-
2013 if/-11::

40 A Delhi Ex.
St Vs Chetan 81 ors 3516 29-07-2013 Sanjay Bansal ‘Fine LSheh*d§[afi

218
Fir N0. all misc. 1

Sana Bansal Dis osed offl14/2013 adplicatjon la|lmisc.appI_1cation 1" 352 25-03-2013 Sh. jy 6 1 ‘Shahdara

\
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215
Fir N0.
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341/509/506 ‘
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216
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206/2013 283 IPC St Vs Jishan Shah 345 27-07-2013 Sanjay Bansal 1 Fine Shahdara

217
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dtd 16-03-
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St Vs Chetan 81 ors 3516 29-07-2013 Sanjay Bansal ‘Fine LSheh*d§[afi
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Fir N0. all misc. 1

Sana Bansal Dis osed offl14/2013 adplicatjon la|lmisc.appI_1cation 1" 352 25-03-2013 Sh. jy 6 1 ‘Shahdara



DD.No. 76 B
dtd 03-05-
2013

l41.1 (D)
CRPC _ St Vs Khalid 81 ors 353 \96-05-2013 lsh Sanjay Bansal Disposed off Shahdara

2 l
CC.No. T.P.crl.u/s Kaniz Fatima Vs Zulfikar ll
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302 W FIR 97/2003 63 CR Act St Vs. Pappu Kumar 505 94-19-3912 Sh Sanjay Bansai Plead_§0ilty_/Finew Shahdara

303
too 700 ow

1 15-07-2003 Act
40 A Delhi EX.

St Vs. Sandeep 5061 04-10-2013 Sh. Sanjayilfl-(ansal i Fine H" Shahdara

237
DD 88B dtd
12-07-2013 ACE

40 A Delhi Ex.
St Vs. Himanshu W i 482 25-09-2013 Sh . Sanjay Bansal Fine Shahdara

28$
05860 dtd

11 1-07-2013 lAct
40 A Delhi Ex.

St V5. Mayank i 432
l
l
l25-09-2013 lSh

l
Sanjay Bensel /5 Fine Shahdara

2239
§DD 808 dtd

; 16-07-2013
i40 A Delhi Ex
Act St Vs. Gaofav 484 ‘25-09-2013 Sh Sanjan/Bansal Fine Shahdara

290 FIR 146/2013 283 IPC St Vs. Ajay Kumar 486 325-09-2013 Sh .Sanjay Bansal Fine Shahdara

291
DD 938 dtd
24-07-2013

40 A Delhi Ex
Act St Vs. Amit Katyal 487 27-09-2013 Sh Sanjay Bansal Fine Shahdara

292
‘oo 370 0:0
l15-07-2013

40 A Delhi Ex
Act St Vs.Sudhir Kumar 488 27-09-2013 §iL Sanjay Bansal Fine Shahdarq

293
DD 76B dtd
12-08-2013

-40 A Delhi Ex
‘Act if lSt Vs.Raje5h i 489 28-09-2013 Sh Sanjay Bensal Fine _ Shahdara?

294
DD 648 dtd
15-09-2013

=40 A Delhi Ex
Act St Vs. Deepak 490 28-99-2013 Sh Sanjay Bansal Fine lShahdara

295
ADD 88B dtd
06-09-2013

40 A Delhi Ex
Act

st Vs. Pankaj
§idharth _ 494 zs-09-2013 Sh Sanjay Bansal Fine _7 W 7____”_ Shahdara

296
FIR No.
583/2010

380/457/5 1 1
/34 IPC St Vs. Monis etc 495 28-09-2013 Sh Sanjay Bansal Fine Shahdara

297 CC 214/2013 132 Ni Act Pawar
Hem Chand Vs. Sonu

498 30-09-2013 Sh Sanjay Bansal Settled Shahdara

298 ( oo 819
l40 A Delhi Ex
Act St Vs. Arilfush 499 701-10-2013 Sh Si-"_'11'2V 5399' Fine Shahclara

299
DD 888 dtd

(W27-09-2013 AC1
40 A Delhi Ex.

St Vs. Sanjeev 500 03-10-2013 ‘Sh Sa njay Bansal Fine Shahdara

300 ‘FIR 140/2013 1283 IPC St Vs. Md. Fayimw 501 03-10-2013 Sh Sanjay Bansal fine Shahdara

301
7 oo 720 23-091

,2023 Act
40 A Delhi Ex.

St Vs. Gyanender 502 i03-10-2013 Sh. Sanjay Bansal ‘Fine Shahdara

302 W FIR 97/2003 63 CR Act St Vs. Pappu Kumar 505 94-19-3912 Sh Sanjay Bansai Plead_§0ilty_/Finew Shahdara

303
too 700 ow

1 15-07-2003 Act
40 A Delhi EX.

St Vs. Sandeep 5061 04-10-2013 Sh. Sanjayilfl-(ansal i Fine H" Shahdara



304
DD 91B Dtd 40 A Delhi Exp‘
17-07-2003 ,Act St Vs. Neeraj Gupta 507 i04-10-20 1 3 Sh . Sanjay Bansal . Fine ‘Shahdara

305
‘ l Bishan Swaroop Vs.
cc 38/2013 156 (3) CRPC Dheeraj Kumar 512 07-10-2013 Sh Sanjay Bansal ismissed Shahdala

300 FIR 223/2013 ‘Z83 IPC St Vs. Sanjeev Kumar S16

\ .
l
10-10-2013 Sh Sanjay Bansal ii

D _

Fine l%5hahdara

307

[CC No
40/2013 dtd 14 SARFESI
12-07-2013 f hankuntla Sharma

‘Central Bank of India Vs.
548 16-11-2013

l.

sh Sanjay Bansal DAW Shahdara
308

AFT 3 . ._ 5 , . .
‘ Visha Sabharwal Vs.

‘ICC 468/2013 138 NI Act Rajender Kumar 549 22-11-2013 (Sh
l

Sanjay Bansal Dismissed Shahdara

309
Raj Kumar Gupta Vs.

CC 218/2013 .138 NI Act Anita 550 23-11-2013 Sh Sanjay Bansal . Componded Shahdara

310
li-ir N0. 379/411/34
.342/2003 IPC ‘St Vs. Pintoo & Ors

l
551 23-11-2013

l

Sn Sanjay _Bansal igmponded Shahdara
311 i FIR 408/2007 384/34 .5: Pardeep 8 Ors i_ 552 23-11-2013 ish Sanjay Bansal]

C

Componcled Shahdara
312 CC 94/2013 200 CrPc Raghubir Vs. Roop Singh 553 23-11-2013 Sh Sanjay Ba nsal Componded 7 Shahdara
313 _CC 341/2013 138 NI Act Deepak Sharma

Narender Gupta Vs. 1‘
554 123-11-2013 Sh Sanjay Bansal Componded Shahdara

314
323/341/34

FIR 238/2012 ;lPC if i St Vs. Naveen & Ors _ 555 23-11-2013 lSh Sanjay Bansal Componded Shahdara;
315 FIR 434/2013 283 IPC St VS. Deepak Gulati 569 23-11-2013 lsh Sanjay Bansal Plead Guilty /Fine Shahdara
316

00 808 dtd 40 A Delhi Ex. ll
12-08-2013 Act St Vs. Karan 1 556

l
23-11-2013 Sh .Sanjay Bansal‘ Plead Guilty /Fine Shahdara

317
‘ ‘st. Vs. Alimuddin @
FlR 412/2013 283 lPC Chinni 558 23-11-2013 Sh Sanjay Bansal F Plead Guilty /Finei Shahdara

318
loo 948 00:1 40 A Delhi Ex,
31-07-2013 Act 7 SIIVS. Vicky 557 23-11-2013 iSh . Sanjay Bansal Plead Guilty /Fine Shahdara

319 inn 355/2013 283 IPC ‘ls: Vs. Mano] Tyagi 559 23-11-2013 sh .Sanjay Bansal Plead Guilty /Fine Shahdara
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12-08-2013 Act St Vs. Karan 1 556

l
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‘ ‘st. Vs. Alimuddin @
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\

330} \FlR4715/2O13_278_3|PC( StVs.A[1gjSharma 560
‘ i

_ 23-11-2013 Sh. Sanjay Bansal Plead Guilty /Finef Shahdara

321
1100 340 dtd
30-10-2013 Act

40 A Delhi Ex. i
St Vs. Rahul ff 561 23-11-2013 ‘Sh. Sanjay Bansal ,Pleac1 Guilty /Fine ‘Shahdara

32;
‘DD 823 dtd
21-0_6*-2013

40 A Delhi Ex
,Act \iSt Vs. Deepak 560 i23-11-2013 Sh. Sanjay Bansal Fine

i
Shahdare

323
DD 33A dtd
20-10-2013 Act

40 A Delhi Ex.
St Vs. Chander Prakash 563 23-11-2013 ‘Sh. Sanjay Bansal Fine Shahdara

324
DD 61B dtd
07-10-2013 Act

40 A Delhi Ex.
St Vs. Gulzar S54 23-11-2013 Sh. Sahjay Bansal Fine 7 Shahdgra

325
‘ DD 700 dtd
13-07-2013

40 A Delhi Ex
St Vs. Chhotu @ Muke sh 565

i .

i23-1 1-2013 Sh. Sanjay Bansal ‘ Fine Shahdara

326 FIR 430/Z013

\ Act‘ _

i2s3|Pc ‘St Vs. Shamshqd 566 23-11-2013 ;Sh. Sanjay Bansal

F

Fine Shahdara

327 FIR 436/2013 2s3|Pc 1 St Vs. Tek Chand 567 L23-11-2013 1 sh. Sanjay Bans3i_i;Fine Shahdara

328 iiFlR 253/2013 283 IPC St Vs. Ajit Kumar 568 23-11-2013 Sh. Sanjay Bansal Fine Shahdara

329
* 00 820 dtd
1s-07-2013

40 A Delhi Ex
1f}§t_ St Vs. Shrichand S70 23-11-2013 _ 1iSh.Sanjay Bansal i Fine 1 Shahdara

330 CC 387/2013 138 N1 Act
i2enith Publication Vs.
Manohgr Lai j 571 123-11-2013 i Sh. Sanjqy Bansal Settled __i Shahdara

331 _(*I§_3-fig/2013 138 NI Act (
Neel Kamal Vs. Ashish
Kumar if 7 572

573

23-11-2013 Sh. Sanjay Bansal ‘Settled Shahdara, ‘N _ _ _

23-11-2013 j Sh. Sanjay Bansal Fine} _ _ 7 ‘Shahdara332fi fifawzse/2003 379/330 |PC_ st Vs. Anand Singh

333

Chalians
83599 to Motor

_ 91021 ;Vehic_a1| Act. ;ChaIIans 574 i23-11-2013 iSh.}*Sanjay Bansal 1 Fine \\Shahdara

334 gc_32s/2013 ‘138 Ni Act
Nan?! Lal Dhawan Vs.
\Vijay Kaushik 575 23-11-2013 Sh. Sanjay Bansal Settled Shahdara

3351
379/411/ass

FIR sas/zoos IPC St Vs. Deepak Dutt 576 23 11 2013 ‘ish Sanjay Bansal Componded i'“j=',*1PF*’a 3

\
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‘ i
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F
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* 00 820 dtd
1s-07-2013

40 A Delhi Ex
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333
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83599 to Motor
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3351
379/411/ass

FIR sas/zoos IPC St Vs. Deepak Dutt 576 23 11 2013 ‘ish Sanjay Bansal Componded i'“j=',*1PF*’a 3



336
‘Jai Prakash Vs. Suresh

CC 451/2013 138 Ni ACI Chand 577 23-11-2013_ (_ Sh Sanjay l3an_s3l ‘Settled *iShahdara

337 iF|R 217/2013 283 IPC St Vs. Subhash Chand 7 578 l 23-11-2013 Sh Sanjay BansalE109 _ Shahdara
338 W Q0 84/2013 1203 IPC st Vs. Sonu Gtipta 579 123-11-2013 5!‘ Sanjay Bansal Fine Shahdara

339
i ‘St Vs. Mahesh Kumar

FIR 36/2004 379/411lPC Sharma 580 23-11-2013 Sh Sanjay Baynsal Componded iShahdara

340
DD 56B dtd 40 A Deihi Ex.
20-10-2013 Act St VS. Rakesh V 581 13-.11.-1913 Sh Sanjay Bansal * ;Fine Shahdara

341

ll 77 Unique Diamond Traders
Vs. Kings India Shop Pvt

23-11-2013 151"! Sanjay Bansal Settled
l.
iShahclara

342
ji Sunita Sharma Vs. C.R.

cc327/201311300007: iV9nugOpa|

if FIR 7384/2013 138 NlACt Ltd. f _ __i!-382
1 77* 7 . H’ l

583 23-11-2013 Sh Sanjay Bansal Settled Shahdara
3-13 miss/2012 @370 lwc st v-. (.hantl 584 23-11-2013 sh Sangav Bansill .(.qmp0nded ‘Si\£|l‘ld.1n1

354 FIR 130/2011 411 IPC St Vs. Kapil Bhatia sss
11-.---. -
l23-11-2013
l

Sh Sanjay Bansal Componded
i
‘Shahdara

--J

345 iF|R 118/2009 379/411 IPC St Vs. Ashu Ansari 586 23-11-2013 Sh Saniay Bansal §ompohded Shahda(r}eL*_}__}}__

346
Dharampal Singh Vs.

CC 364/2013 138 NI Act Shyam Sunder 587 23-11-20173 Sh Sanjay Bansgl Settled ( _ W Shahdara

347
341/323/sos A

FIR 05/2008 \ilPC St Vs. Preyeen Kum§r_ 588 23-11-2013 Sh

l

Componded Shahdara

343
ll

FIR 213/2012 3323/341 lfC_ j st Vs. Pardeep Kumar 589 23-11-2013 Sh

Sanjay Bansaif

53F‘i?Y,§?i"_5a' Componded

349
;i lRameshwar Dayal Vs.

cc 345/?2_tJ_13_l,1@lv1_A;1 ‘Galib etc 590 23-11-2013 Sh Senjay Bansal Settled Z

liShahdfara
l
l

Shahdara

350
379/411/34

F111 03/207121 f|Pc is: Vs. Dharam Pal . 591 23-11-2013 sh. Sanjay Bansal ‘ Cornpondecl Shahdara

351
1379/411/34

W7 (FIR 80/2012_7_”ll2CW7 St Vs. Aman Dhingrz_3_7_7 592 23-11-2013 Sh Sanjay Bansal 000000031. Shahdara

352
1379/411/34 ‘

W FIR 023/2010 upc _;sz Vs. Stlghir 593 23-11-2013 Sh Sa njav Bansal Com ponded -Shahdara
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--J
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1379/411/34 ‘

W FIR 023/2010 upc _;sz Vs. Stlghir 593 23-11-2013 Sh Sa njav Bansal Com ponded -Shahdara



-

‘I

353
Rakesh Sharma vs. Abdul

CC 303/2013 5 138 NI Act Rehman "594 23-11-2013 Sh. Sanjay Bansal Settled Shahdara

354
éArun Aggarwal Vs.

/cc 135/2013 200 CrPc /Suresh Goel seas 23-11-2013 Sh . Sanjay Bansal /Settled iShahdara

33s
Arunesh Sharma Vs.

CC 244/2013 138 NI Act Nitin Saxena j 596 23-11-2013 Sh .Sanjay Bansal Settled Shahdara

356
379/411/34

.F|R_4§7/2010 IPC Anil Yadav
/St Vs. Firoj Alam

597 23-11-2013 Sh . Sanjay Bansal. Qomponded /Shehdara
357

7 7 379/411/34
598 23-11-2013 Sh Sanjay Bensal Componded Shahdara

353

FIR as/2012 i|=c StVs.Arifetc _
1 l

Pradeep Kumar Sharma
‘cc 274/2013 133 NI Act Vs.KuIbhushan 599 1123-11-2013 Sh Sanjay Bansali Settled Shahdara

359
7 279/337/23:3 7

FlR 417/2010 i IPC i‘St Vs. Fladha Sziran 600 23-11-2013 Sh Sanjay Bansal Fine (ii Shahdara
lL 1

l

360
Raj Kumar Gupta vs.

Q0 219/2013 138 NI Act Upendra Jain Z 601 23-11-2013 Sh Sanjay Bansal Componded _ Shahdara361 FIR 27/2012 325/341lPC ét V5. Sultan 602 /23-11-2013 Sh Sanj3y Bansal i ‘componded. _ Shahdara

362
i279/337/33.9

FIR 57/2012 IPC ‘St Vs. Angad Gupta 603 23-11-2013 Sh Sanjay Bansal Fine _ Shahdara

363 FIR 304/2011 341/325 IPC 1iSt VS. Roop Kishore 604 23-11-2013 .5." Sanjay Bansal Componded Shahdara

364 FIR 184/2012 379/411 IPC St V5. Naeem 605
l

23-11-2013 Sh Sanjay Bansal Componded Shahdara
l365

356/379/411 ‘
“FIR 276/2013 SIPC St Vs. Devender Kumar 606 ._2_3-11-2013 Sh Sanjay Bansal Convicted Shahdara

366 FIR 437/2013* 293 IPC list Vs. _I-larender W 609 29-11-2013 Sh
i

Sanjay Bansal Fine Shahdara

307
A 00 N0 40 aw 40 A Delhi Ex A
06-11-2013 Act ‘st Vs. Sonishad 610 29-1 1-2013 Sh Sanjay Bansal Fine (__ Shahdara368 lcc 7115/2013 1200 CrPc Abhishek Vs. Neetg} 616 30-11-2013 Sh Sanjay Bansal Disrnissed Shahdaira

369
iSandeep Jain Vs. Preet

CC 445/2013 138 Ni Act Enterprises 640 305-12-2013 Sh Sanjay Bansal Componded Shahdara

-

‘I

353
Rakesh Sharma vs. Abdul

CC 303/2013 5 138 NI Act Rehman "594 23-11-2013 Sh. Sanjay Bansal Settled Shahdara
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A 00 N0 40 aw 40 A Delhi Ex A
06-11-2013 Act ‘st Vs. Sonishad 610 29-1 1-2013 Sh Sanjay Bansal Fine (__ Shahdara368 lcc 7115/2013 1200 CrPc Abhishek Vs. Neetg} 616 30-11-2013 Sh Sanjay Bansal Disrnissed Shahdaira

369
iSandeep Jain Vs. Preet

CC 445/2013 138 Ni Act Enterprises 640 305-12-2013 Sh Sanjay Bansal Componded Shahdara



370
l\/ladan Gopal Vs. Pawan

iiC_C 262/2013 138 NI_Act Rehiila "W ( 644 09-12-2013 {Sh. Sanjay Bansai Settled /Shahdara

371 Lcc 199/2013 I138 NI Act .Arvind Gupta Vs. Sunil 645 06-12-2013 Sanjay Bansal 1 Settled Shahdara

372 fFiR 457/2008 1379 IPC St Vs. (Wasim 653 11-12-2013

W Sh.
I .

1 Sh. Sanjay Bansal Com ponded iShahdara

.9173 FIR 340/2011
379/411/34
IPC St Vs. Nadeem etc 654 11-12-2013 Sh. Sanjay Bansal Componded ‘Shahdara

3 74
DD 77B dtd 40 A7Delhi Ex
05-09-2013 Act St Vs. Viciesh Kumar 661 14-12-2013 Sh. Sanjay Bansal: Fine Shahdara

375
323/341/506 I

inn 177/2011 _/34 ||>c St Vs. Sanjeev etc 662 14-12-2013 Sh. Sanjay Bansal Settled iShahdara*
I I
I I

376 FIR 57/2010 379/411 IPC
St Vs.
iKumar

Dharmender
_66-:1 16-12-2013 Sh. Sanjay Bansal ‘ Settled _

I
__T Shahdara

377

‘00 No 090
‘dtd 11-l2- 40ADeIhi Ex.
12013 =Act / St Vs. Shaukat 667 17-12-2013 Sh. Sanjay Bansal Fine ‘Shahdara

378

DD N0 63B

‘2013
dtd 1S-12- 140 A Delhi Ex.

Act i St Vs. Shaukat 668 17-12-2013 Sh. Sanjay Bansal Fine-(_ _ _ iSh3hdara

379 CC 379/2013 138 NI Act Elite El
Gaurav Electricals Vs.

ectricals 669 17-12-2013 j 1Sh. Sanjay Bansal Componded _ /Shahdara i

380 cc 300/2013 1133 NI Act I
Kavita
Kumar

Vs. Rajender
670 17-12-2013 Sh. Sanjaiy Bansal I Componded Z Shahdalgm

381 FIR 432/2013 283 IPC St Vs. Raia Kumar f 671 18-12-2013 Fine Shahdara

332 I
‘FIR 456/2013 I283 IPC St Vs. Vijay Kumar 672 18-12-2013

;Sh_._ Sanjay 8ansa|

Sh. Sanjay Bansal‘ Fine _ Shahdara

383
‘ 00 19A dtd 40 A Delhi Ex.

f 1/6-12-/2013 Act St Vs. J itendjer 673 18-12-2013 Sh. Sanjay Bansal . Fine
I

iShahdara

334 3 FIR 345/2012* 279 IPC st Vs. Rajesh 674 /18-12-2013 _ ‘Sh. Sanjay Bansal Fine Shahdara

335
Vijay Chaudhary Vs. Ajay

/CC467/2013 138 NIAct iLal<hra 7 I 677 19-10-2013 Sh.Sanjay Bansal;Dismissed ;Sha'ndara

370
l\/ladan Gopal Vs. Pawan

iiC_C 262/2013 138 NI_Act Rehiila "W ( 644 09-12-2013 {Sh. Sanjay Bansai Settled /Shahdara

371 Lcc 199/2013 I138 NI Act .Arvind Gupta Vs. Sunil 645 06-12-2013 Sanjay Bansal 1 Settled Shahdara

372 fFiR 457/2008 1379 IPC St Vs. (Wasim 653 11-12-2013

W Sh.
I .

1 Sh. Sanjay Bansal Com ponded iShahdara

.9173 FIR 340/2011
379/411/34
IPC St Vs. Nadeem etc 654 11-12-2013 Sh. Sanjay Bansal Componded ‘Shahdara

3 74
DD 77B dtd 40 A7Delhi Ex
05-09-2013 Act St Vs. Viciesh Kumar 661 14-12-2013 Sh. Sanjay Bansal: Fine Shahdara

375
323/341/506 I

inn 177/2011 _/34 ||>c St Vs. Sanjeev etc 662 14-12-2013 Sh. Sanjay Bansal Settled iShahdara*
I I
I I

376 FIR 57/2010 379/411 IPC
St Vs.
iKumar

Dharmender
_66-:1 16-12-2013 Sh. Sanjay Bansal ‘ Settled _

I
__T Shahdara

377

‘00 No 090
‘dtd 11-l2- 40ADeIhi Ex.
12013 =Act / St Vs. Shaukat 667 17-12-2013 Sh. Sanjay Bansal Fine ‘Shahdara

378

DD N0 63B

‘2013
dtd 1S-12- 140 A Delhi Ex.

Act i St Vs. Shaukat 668 17-12-2013 Sh. Sanjay Bansal Fine-(_ _ _ iSh3hdara

379 CC 379/2013 138 NI Act Elite El
Gaurav Electricals Vs.

ectricals 669 17-12-2013 j 1Sh. Sanjay Bansal Componded _ /Shahdara i

380 cc 300/2013 1133 NI Act I
Kavita
Kumar

Vs. Rajender
670 17-12-2013 Sh. Sanjaiy Bansal I Componded Z Shahdalgm

381 FIR 432/2013 283 IPC St Vs. Raia Kumar f 671 18-12-2013 Fine Shahdara

332 I
‘FIR 456/2013 I283 IPC St Vs. Vijay Kumar 672 18-12-2013

;Sh_._ Sanjay 8ansa|

Sh. Sanjay Bansal‘ Fine _ Shahdara

383
‘ 00 19A dtd 40 A Delhi Ex.

f 1/6-12-/2013 Act St Vs. J itendjer 673 18-12-2013 Sh. Sanjay Bansal . Fine
I

iShahdara

334 3 FIR 345/2012* 279 IPC st Vs. Rajesh 674 /18-12-2013 _ ‘Sh. Sanjay Bansal Fine Shahdara

335
Vijay Chaudhary Vs. Ajay

/CC467/2013 138 NIAct iLal<hra 7 I 677 19-10-2013 Sh.Sanjay Bansal;Dismissed ;Sha'ndara
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LIST FOR WEEDING OUT OF PS VIVEK VIHAR 2013

S.
_ N0. CASE mo. UNDER SECTION

Goshwara Date Of W W
CASE TITLE Number Decision Decided By Decision POLICE STATION

i—\

FSR NO.
373/02 U/S 160 IPC State Vs Yogesh & Othrs i #- 09-01-2013 Shuchi Laler Fine/Comp_0_und Vivek Vihar

M FIR NO. T iu/s 188 IPC; State VsfiSatish Ahuja U1 10-01-2013 Shuchi Laler Fine?/Compound Vivek Vihar
LU FIR N0. i U/S 324/_3§ IPC State V5 BalwantSingh Oi ‘ 12-01-2013 Shuchi Laler LA/Acquitted Vivek Vihar
-D FIR N0. u/s 509 IPC State Vs l\/lanoj @iM0m \| 1201-2013 1 Shychi Laier LA/Acc71uitted Vivek Vihar

U1 FIR 110. U/S 379/411 IPC State Vs Kafil Ahmed O0 _12-01-2013 Shuchi Laie} IA/Acquitted Vivek Vihar

O‘! CC No. 9/12 u/s 200 Crpc _ (
Natasha Dhawan Vs Deepa
Giri

9_
1 12-O1-2013 Shuchi Laler LA/Withdrawn Vivek Vihar

\l FIR NO. f u/s 279/333; [PC §tate Vs Chhitij S|1arma 10 111-01-2013 Shuchi Laler LA/Fine/Compound Vivek Viharw
00 53 N0. U/S 279/338 IPC State Vs Jayant 6 11 15-01-2013 , Shuchi Laler LA/Fine/Compound Vivek Vihar
RD FlR_NO. 1 u/s_ 279/33§lPC State Vs Shiv Kumar 12 14-01-2013 Shuchi LaIe_r LA/Fine/Compound Vivek Vihar

10
FiR NO.
210/09

u/s
355/379/3403; State Vs Bahul i 1,3 14-01-2013 Shuchi Laler LA/Fine/Compound Vivek \/1118*!’

l—\P

FIR NO.
352/11 1 U/S 279/337 IPC State Vs Deepanshu Jain 14 14-01-2013 Shuchi Laler }i.LA/Settled Vivek Vihar

12
00 1
37A/9.1.13 iu/s 40 0.5. Act i State Vs Kapil Kr. Sharma 15 ‘ 14-01-2013 Shuchi |:aler Fine Vivek Vihar

13
FIR NO. 1
527/0s

U/S 452/323/34
IPC

State Vs Shahid, Ai1rar,
Bhure 16 Shuchi Laler PBC/Com./Fine Vivek Vihar

14
CC No.
100/11 u/__s 138 NI ACT HDFC Bank Vs Sanjeev Kr. 18

15-01-2013 1

15-01-2013 Sijuicbi Laier Dissmissed Vivek Vihar

15
CC N0.
101/11

HDFC Bank Vs Mamta 1
u/s 138 NIACT §‘Nagar ii} 20 15-01-2013 11 Shuchi Laler Dissmissed i ijvivek Vihar

116
CC No.
20/12 U/S 156(3) crpc

Sheeta Gupta Vs Pravin
Monga _ 23 16-01-2013 Shuchitaler Disposed _ Vivek Vihar

17
CC No.
91/11 u/5200 Crpc i

Afcons Infra. Ltd Vs
Harjeet, Krishan 24 17-01-2013 Shuchi Laler MC/Settled Vivek Vihar12,1 FIR N0. U/S 61 Act State Vs mamta _ Z 27 22-01-2013 Shuchi Laleri fine/Compound Vivek Vihar

191
CC N0.
06/12 j u/s 133 Nl Act

HDFC Bank Vs Kiran
Sharma 32 28-01-2013 1 Shuchi Laler Dissmissed Vivek Vihar20* FIR NW0. y/s 279 apc _ State Vs Puneet Shah 33 L278-01-2013 Shutchi La|e|f_ Fine/Compound Vivek Vihar

C

401Me»<-0°
LIST FOR WEEDING OUT OF PS VIVEK VIHAR 2013

S.
_ N0. CASE mo. UNDER SECTION

Goshwara Date Of W W
CASE TITLE Number Decision Decided By Decision POLICE STATION

i—\

FSR NO.
373/02 U/S 160 IPC State Vs Yogesh & Othrs i #- 09-01-2013 Shuchi Laler Fine/Comp_0_und Vivek Vihar

M FIR NO. T iu/s 188 IPC; State VsfiSatish Ahuja U1 10-01-2013 Shuchi Laler Fine?/Compound Vivek Vihar
LU FIR N0. i U/S 324/_3§ IPC State V5 BalwantSingh Oi ‘ 12-01-2013 Shuchi Laler LA/Acquitted Vivek Vihar
-D FIR N0. u/s 509 IPC State Vs l\/lanoj @iM0m \| 1201-2013 1 Shychi Laier LA/Acc71uitted Vivek Vihar

U1 FIR 110. U/S 379/411 IPC State Vs Kafil Ahmed O0 _12-01-2013 Shuchi Laie} IA/Acquitted Vivek Vihar

O‘! CC No. 9/12 u/s 200 Crpc _ (
Natasha Dhawan Vs Deepa
Giri

9_
1 12-O1-2013 Shuchi Laler LA/Withdrawn Vivek Vihar

\l FIR NO. f u/s 279/333; [PC §tate Vs Chhitij S|1arma 10 111-01-2013 Shuchi Laler LA/Fine/Compound Vivek Viharw
00 53 N0. U/S 279/338 IPC State Vs Jayant 6 11 15-01-2013 , Shuchi Laler LA/Fine/Compound Vivek Vihar
RD FlR_NO. 1 u/s_ 279/33§lPC State Vs Shiv Kumar 12 14-01-2013 Shuchi LaIe_r LA/Fine/Compound Vivek Vihar

10
FiR NO.
210/09

u/s
355/379/3403; State Vs Bahul i 1,3 14-01-2013 Shuchi Laler LA/Fine/Compound Vivek \/1118*!’

l—\P

FIR NO.
352/11 1 U/S 279/337 IPC State Vs Deepanshu Jain 14 14-01-2013 Shuchi Laler }i.LA/Settled Vivek Vihar

12
00 1
37A/9.1.13 iu/s 40 0.5. Act i State Vs Kapil Kr. Sharma 15 ‘ 14-01-2013 Shuchi |:aler Fine Vivek Vihar

13
FIR NO. 1
527/0s

U/S 452/323/34
IPC

State Vs Shahid, Ai1rar,
Bhure 16 Shuchi Laler PBC/Com./Fine Vivek Vihar

14
CC No.
100/11 u/__s 138 NI ACT HDFC Bank Vs Sanjeev Kr. 18

15-01-2013 1

15-01-2013 Sijuicbi Laier Dissmissed Vivek Vihar

15
CC N0.
101/11

HDFC Bank Vs Mamta 1
u/s 138 NIACT §‘Nagar ii} 20 15-01-2013 11 Shuchi Laler Dissmissed i ijvivek Vihar

116
CC No.
20/12 U/S 156(3) crpc

Sheeta Gupta Vs Pravin
Monga _ 23 16-01-2013 Shuchitaler Disposed _ Vivek Vihar

17
CC No.
91/11 u/5200 Crpc i

Afcons Infra. Ltd Vs
Harjeet, Krishan 24 17-01-2013 Shuchi Laler MC/Settled Vivek Vihar12,1 FIR N0. U/S 61 Act State Vs mamta _ Z 27 22-01-2013 Shuchi Laleri fine/Compound Vivek Vihar

191
CC N0.
06/12 j u/s 133 Nl Act

HDFC Bank Vs Kiran
Sharma 32 28-01-2013 1 Shuchi Laler Dissmissed Vivek Vihar20* FIR NW0. y/s 279 apc _ State Vs Puneet Shah 33 L278-01-2013 Shutchi La|e|f_ Fine/Compound Vivek Vihar



21
cc No. f HDFC Bank Vs
98/11 7 u/s138 NIACT ‘Chhodudeen W 34 28-01-2013 Shuchi Laler Dissmissed Vivek Vihar

221
cc N0. HDFC Bank Vs Urmilaf ‘

36 28-01-2013 11Shuchi Laler Dissmissed Vivek Vihar

23*

190/11 W u/s138 l\iIACT tailor f L
00 1
69B/12/O1/ U/S 40 D15. Act 1State V5 Ra\/inder, ZDeppa§ 45 30-01-2013 Shuchi Later Fine/Compound Vivek Vihar

24
FIR NO.
324/12 u/s 188 IPC Etc

State Vs Prakash Chanld 7
4s 30-01-2013 ‘Shgchi Laler Fine/Compound Vivek Vihar25‘ IFIR NO. u/s 25 Act State Vs Amit Kumar I 49 19-02-2013 Shuchi Laler Abated Vivek Vihat

26
00 20 /3’ 1 3 A 1
12.12.12 u/s 5/180 mv act State Vs Jitesh Kre. 54 07-02-2013 Shuchi Laler Fine/Compound Vivek Vihar

27 FIR No. u/s 27.5/338 IPC State Vs Manna Prasaiitgi 55 08-'02-2013 Shuchi Laler Firle/Compound Vivek Vihar28” FIR NO. A u/s 279/338 IPC (1s1ate1/s Jagdish 1__ 57 11-02-2013 Shuchi Laler IJ-\/Acquitgd Vi1:ek Vihar
29i_1 CCNo.4/1310/SIBSNIACT 1Bhola f 1

1 Kumat Gaurav V3Sure der
58 1_14-02-2013 Shuchi Laler IA/settled Vivek Vihar

30*
CC No.
70/11 u/s 200 Crpc Ram Dhani Vs Dalip Kuimar 59 14-02-2013 Shuchi Laler LA/settled Vivek Vihar

31
Fir N0.
359/2006 _u/s ass/313/411 State VsSanjay 5 1 60 14-02-2013 Shuchi Laler 1 LA/Acquited_ Vivek Vihar

32 CC tqo. Eu/57138 NI ACT if 3l\/‘iadan Mohan Vs Ajay} 3 61 14-02-2013 ‘Shuchi Laler LA/settled Vivek Vihar33*, FIR N0_. 7 u/s 379 |s>c state Vs Chetarib 62 14-02-2013 Shuchi Laler LA/settled 7* Vivek Vihar34* FIR N9. 65 15-02-2013 Shuchi Laler Fine/Compound __ Vivek Vihat
35*

CC No.
48/12

I,1
if U/S279/338 IPC _ (State Vs Naveen Goya!

Gaurav Panwar VS Julf kar
10/$138 NIACT _=@ Babble j as/xi 25-02-2013 Shuchi Laler Corppd/Acquitedi 1 Vivek Vihar

36
FIR NO.
193/08

u/s 279/338 IPC, '
Shuchi Laler i Fine/Compound if Vivek Vihar

37
CC No.
24/12

1Dharam Pal Singh Vs 1'
*3/181 mv act State Vs Brijesh Kumar1 _( 66A ( 25-02-20131

1I

U/S 12OB!PC i_ Rajesh Kapoor ( 1 67 18-02-2013 Shuchi taler Withdrawn Vivek Vihar

381
‘cc No. A
30/12 i

Himgiri Automobiles V A T‘
u/s 138 NI ACT ,Harinder Nagar 67 19-02-2013 _Shucl1i Laler MC/settled Vivek ViharDD

39 SA/22.2. 1310/s40D.E.Act StateVsGopai,Bhagwan ‘T 76 126-02-2013 Shuchi Later Fine/Compound Vivek Vihar

1

21
cc No. f HDFC Bank Vs
98/11 7 u/s138 NIACT ‘Chhodudeen W 34 28-01-2013 Shuchi Laler Dissmissed Vivek Vihar

221
cc N0. HDFC Bank Vs Urmilaf ‘

36 28-01-2013 11Shuchi Laler Dissmissed Vivek Vihar

23*

190/11 W u/s138 l\iIACT tailor f L
00 1
69B/12/O1/ U/S 40 D15. Act 1State V5 Ra\/inder, ZDeppa§ 45 30-01-2013 Shuchi Later Fine/Compound Vivek Vihar

24
FIR NO.
324/12 u/s 188 IPC Etc

State Vs Prakash Chanld 7
4s 30-01-2013 ‘Shgchi Laler Fine/Compound Vivek Vihar25‘ IFIR NO. u/s 25 Act State Vs Amit Kumar I 49 19-02-2013 Shuchi Laler Abated Vivek Vihat

26
00 20 /3’ 1 3 A 1
12.12.12 u/s 5/180 mv act State Vs Jitesh Kre. 54 07-02-2013 Shuchi Laler Fine/Compound Vivek Vihar

27 FIR No. u/s 27.5/338 IPC State Vs Manna Prasaiitgi 55 08-'02-2013 Shuchi Laler Firle/Compound Vivek Vihar28” FIR NO. A u/s 279/338 IPC (1s1ate1/s Jagdish 1__ 57 11-02-2013 Shuchi Laler IJ-\/Acquitgd Vi1:ek Vihar
29i_1 CCNo.4/1310/SIBSNIACT 1Bhola f 1

1 Kumat Gaurav V3Sure der
58 1_14-02-2013 Shuchi Laler IA/settled Vivek Vihar

30*
CC No.
70/11 u/s 200 Crpc Ram Dhani Vs Dalip Kuimar 59 14-02-2013 Shuchi Laler LA/settled Vivek Vihar

31
Fir N0.
359/2006 _u/s ass/313/411 State VsSanjay 5 1 60 14-02-2013 Shuchi Laler 1 LA/Acquited_ Vivek Vihar

32 CC tqo. Eu/57138 NI ACT if 3l\/‘iadan Mohan Vs Ajay} 3 61 14-02-2013 ‘Shuchi Laler LA/settled Vivek Vihar33*, FIR N0_. 7 u/s 379 |s>c state Vs Chetarib 62 14-02-2013 Shuchi Laler LA/settled 7* Vivek Vihar34* FIR N9. 65 15-02-2013 Shuchi Laler Fine/Compound __ Vivek Vihat
35*

CC No.
48/12

I,1
if U/S279/338 IPC _ (State Vs Naveen Goya!

Gaurav Panwar VS Julf kar
10/$138 NIACT _=@ Babble j as/xi 25-02-2013 Shuchi Laler Corppd/Acquitedi 1 Vivek Vihar

36
FIR NO.
193/08

u/s 279/338 IPC, '
Shuchi Laler i Fine/Compound if Vivek Vihar

37
CC No.
24/12

1Dharam Pal Singh Vs 1'
*3/181 mv act State Vs Brijesh Kumar1 _( 66A ( 25-02-20131

1I

U/S 12OB!PC i_ Rajesh Kapoor ( 1 67 18-02-2013 Shuchi taler Withdrawn Vivek Vihar

381
‘cc No. A
30/12 i

Himgiri Automobiles V A T‘
u/s 138 NI ACT ,Harinder Nagar 67 19-02-2013 _Shucl1i Laler MC/settled Vivek ViharDD

39 SA/22.2. 1310/s40D.E.Act StateVsGopai,Bhagwan ‘T 76 126-02-2013 Shuchi Later Fine/Compound Vivek Vihar

1



40
CC No.
224/11

Trilok Jain Vs Vijayt
u/s 138__7NI ACT Aggarwal __ 77 05-03-2013 Sanjay Balisal 1 Dismissed 7 1_ Vivek Vihar

41
FIR NO.
319/12

A u/s 279/337 1151313? 3
1 185 M.V. A State Vs Vipul Kumar 79 12-03-20131 Sanjay Bansal LA/Compound Vivek Vihar4271 FIR NO. u/s 279/338 IPC “stare vé Rakesh Kumar i 80% 12-03-2013 Sanjay Bansal , IA/Convicted/fine Vivek Vihar43 Fin N0. U/S 279 IPC, State Vs Aydesh Yadav 81 12-03-2013 Sanjay Bansal Fine/Compouricim W i Vivek Vihar

44 FIR NO. 3 0/s 279/338 |P_<_: 1State vs Rizwanw f 1‘ 82 12-03-20131‘Sanjay Bansal _L_A/Fine/Compound _ Vivek Vihar

451
FIR NO.
177/12 IPC

‘u/s 323/342/505 State Vs Randeep Kr @
i Rocky 7 _ 83 13-03-2013 Saqjay Bansal LA/Acquited W Vivek Vihar

46*
CC No.
53/12 u/s 138 NI ACT 1Choudhary

Ram Prakash Vs Shamsher
Z 1 84 13-03-20131Sanjay Bansal LA/settled _ Vivek)/ihar

47
CC No.
345/11

1
0/5138 NIACT Singh

HDFC Bank Vs Saurabh Kr.
86 14-03-2013 Sanjay Bansal Dismissed Vivek Vihar

48,,
CC No.
344/11 u/$138 NI ACT 1-HDFC E-aflnk Vs Koshi Rani 1_ 87 14-03-20131Sanjay Bansal Dismissed Vivek Vihar

49
CC N0.
161/11 ‘u/s 138 NI ACT

Sieko Brushmanware Vs
Balajio Brush Factory j 92 15-03-2013 Sanjay Bansal Dismissed Vivek Vihar

59,
FIR NO.
17/09 u/s 387/34 IPC State Vs lnsaaf @ Irshad if 93 20-03-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar51 FIR NO. 5/s 380/411 IPC State Vs Sagir Khan A 9s 22-03-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

52
CC N0.
72/11

Puran Singh Vs Prakasho 1
u/s 200 Crpc _ 1 Devi i_ W98 01-04-2013 Sanjay Bansal 1 Dismissed Z Vivek Vihar

53
FIR NO.
114/08 U/S279/337 IPC State Vs Virender Chatwai 100 03-04-2013 Sanjay Bansal Compounded Vivek Vihar

54
CC No.
85/11 u/s 200 Crpc 1 Kr. Jain

Jitender Bansal Vs Pramodi
103 08-04-2013 Sanjay Bansal Dismissed Vivek Vihar

55
CC No.
79/12 9/5 138 NI ACT Singh

Chaman Lal Vs Ravinderjit
104 10-04-20131Sanjay Bansal MC/settled Vivek Vihar

56
FIR NO.
272/04

“u/s 379/411/34
IPC 1~State Vs Ashruddin, lmran 105 12-04-2013 Sanjay Bansal PBC/Con./Fine Vivek Vii"@r”_

57
FIR NO.
157/12 IPC

u/s 3123/341/34 State3Vs Tarun Nauni, ‘
Vikas 106

1
13-04-2013 Sanjay Bansal LA/Acquited Vivek Vihar

40
CC No.
224/11

Trilok Jain Vs Vijayt
u/s 138__7NI ACT Aggarwal __ 77 05-03-2013 Sanjay Balisal 1 Dismissed 7 1_ Vivek Vihar

41
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319/12

A u/s 279/337 1151313? 3
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451
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i Rocky 7 _ 83 13-03-2013 Saqjay Bansal LA/Acquited W Vivek Vihar

46*
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53/12 u/s 138 NI ACT 1Choudhary

Ram Prakash Vs Shamsher
Z 1 84 13-03-20131Sanjay Bansal LA/settled _ Vivek)/ihar

47
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345/11

1
0/5138 NIACT Singh

HDFC Bank Vs Saurabh Kr.
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48,,
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49
CC N0.
161/11 ‘u/s 138 NI ACT
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Balajio Brush Factory j 92 15-03-2013 Sanjay Bansal Dismissed Vivek Vihar

59,
FIR NO.
17/09 u/s 387/34 IPC State Vs lnsaaf @ Irshad if 93 20-03-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar51 FIR NO. 5/s 380/411 IPC State Vs Sagir Khan A 9s 22-03-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

52
CC N0.
72/11

Puran Singh Vs Prakasho 1
u/s 200 Crpc _ 1 Devi i_ W98 01-04-2013 Sanjay Bansal 1 Dismissed Z Vivek Vihar

53
FIR NO.
114/08 U/S279/337 IPC State Vs Virender Chatwai 100 03-04-2013 Sanjay Bansal Compounded Vivek Vihar

54
CC No.
85/11 u/s 200 Crpc 1 Kr. Jain

Jitender Bansal Vs Pramodi
103 08-04-2013 Sanjay Bansal Dismissed Vivek Vihar

55
CC No.
79/12 9/5 138 NI ACT Singh

Chaman Lal Vs Ravinderjit
104 10-04-20131Sanjay Bansal MC/settled Vivek Vihar

56
FIR NO.
272/04

“u/s 379/411/34
IPC 1~State Vs Ashruddin, lmran 105 12-04-2013 Sanjay Bansal PBC/Con./Fine Vivek Vii"@r”_

57
FIR NO.
157/12 IPC

u/s 3123/341/34 State3Vs Tarun Nauni, ‘
Vikas 106

1
13-04-2013 Sanjay Bansal LA/Acquited Vivek Vihar



58
FIR NO . 7u/s 341/323/34
157/12 lac State Vs Sunil 107 13-704-2013 Sangy Bansal LA/Acquited Vivek Vihar

59
CC No.
58/12 u/S 138 NI ACT Anil Kr. Jain Vs Vinay Jain 7 108 13-04-2013 Sanjay Bansal ‘ LA/settled Vivek Vihar

60
CC No.
54/12 u/s 138 NI ACT Anil Kr. Jain Vs Vinay Jain _1 109 13-04-2013 ‘Sanjay Bansal LA/settled Vivek Vihar

151
CC N0.
12/11 1 u/s 138 NI ACT B7,P. Saxena Vs Anii Kr. Jain 110 13-04-2013 Sanjay Bansal LA/settled Vivek ViharFIR 7N0. 11/s 341/323 IPC State vs Asif 3 111 13-04-201311ssnjsy Bansal 7 LA/Acquited Vivek ViharFIRKNO. u/s 279/337 IPC “State Vs Sachin Pal I 112 16-04-2013 Sanjay BansaIz1 LA/Acquited Vivek Vihar

64
IFIR N0. 1
282/10

U/S 279/337/338
IPC 7 State Vs Sanjay Kr. Sharma _ 113 16-04-20131 Sanjay Bansal LA/Acquited Vivek Vihar

1 as 34/13
I

CC N0.
u/s 200 Crpc Neeraj Nagpal

MahenderSingh Vs I ‘I
114 i 22-04 2013 Sanjay Bansal Dismissed Vivek Vihar

66
FIR N0.
354/12

U/S 279/338 IPC,
3/181 ,5/180 mv
act 1§tate Vs CancelIation7 115 17725-04-2013 Sanjay Bansal 1 Accepted Vivek Vihar

67
CC N0.
92/11 1 u/S 138 NI ACT

SK Malhotra Vs Mukesh
Garg 77 118 29-04-2013‘ Sanjay Bansal Compounded Vivek Vihar

68
CC N0.
17/11 u/S 138 NI ACT

Md. Haroon Khan Vs Anil *
Gaur7 7 77 7 120 02-05-2013 Sanjay Bansal I Compounded Vivek Vihar

69
FIR NO.
‘426/07 u/s 379 IPC State Vs Sunny @ Gorkha 17 122

7 ,

03-05-2013 Sanjay Bansal Abated Vivek7Vihar

79
CC No.
35/12 u/s 200 Crpc

Rinku @ Ramesh Kr. Vs
Mithun 123 04-O5-20131Sanjay Bansal Dismissed Vivek Vihar71 lcc 7N0. u/s 138 NI ACT Jag Roshni Vs Julie Dass 7 125 06-05-2013 Sanjay Bansal Dismissed Vivek Vihar72 CC No. » 7 u/s 138 NI ACT Jag Roshni Vs Julie Dass 126 06-05-2013 Sanjay Bansal 1 Dismissed 1 Vivek Vihar737 CC N0. u/s 138 NI ACT Jag Roshni Vs Julie Dass 127 06-05-20131‘san;sy Bansal Dismissed 1 Vivekivihar74 CC N0. 7 u/s 138 NI ACT Jag Roshni Vs Julie Dass 128 06-05-2013 Sanjay Bansal Dismissed Vivek Vihar

75
FIR NO. u/s 3/4/5/9/55 G
164/12 Act State Vs Kewal Kr. 1 132 707-05-2013 Sanjay Bansal PISC/Con./Fine 7 Vivek ViharFIR N0.

_76 1 17/01 7u/s 279/304A IPC State Vs Dilip 134 09-05-2013 Sanjay Bansal 1PBC/Con./Fine Vivek Vihar17777 FIR NC). u/s 324 IPC 7 State Vs Sanoj 135 11-05-2013 Sanjay Bansal Compounded Vivek Vihar

58
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CC No. ID:-zv Chand Vs Bhishan
197/11 u/s 138 NI ACT Sharma 136 11-05-201315anjay Bansal LA/Acquited Vivek7V7iharCC No. W Golden Sun Agro Food TVs
232/137 10/s138 NI ACT §amita 51¢. 138 714-05-2013 sanjay Bansal Dismissed Vivek Vih7a7r

l.D. Jainjvs Liberate Debt
CC No. 7/13 7u/s 200 Crpc Management 7 139 14-05-201315anjay Bansal Withdrawn Vivek Vihar
FIR NO. u/s 279/337/427 State Vs Mahender Kr.
64/12 1|PC Swami 11° 15-05-2013 5anjay Bansal LA/Acquited Vivek ViharFIR N0.

I
283/05 u/s 279/337 IPC State Vs Munender Singh 141 7722-05-2013 Sanjay Bansal Compounded Vivek Viharu/s
FIR NO. 379/411/482/34 State Vs Charan Singh,
215/10 IPC Sanjeev77 143 22-05-2013 Sanjay Bansal Compounded Vivek7Vihar__ Us _

/
FIR NO. 323/324/508/34 ‘
27575/12 IPC 7 State Vs Dipankar Etc 144 23-05-2013 Sanjay Bansal I PBC/Con./Fine Vivek Vihar

FIR NO.
475/06

u/s
457/S80/411/34
IPC State Vs Mahesh Kr. 148 30-05-2013 Sanjay Bansal PBC/Con./Fine Vivek ViharFIR NO.

281/2004
u/s 25/54/59
Arms Act St Vs Vikas @ vicky 156 04-06-2013 Sanjay Ransal 1 PBC/Con./Fine Vivek Vihar

‘FIR NO.
169/2012 U/S 289 IPC St V5 Sunita 500d 159 71 05-06-20137 Sanjav Bansal7 Abated 77 Vivek Vihar
CC NO.
198/2011

1 I
71 U/S 138 NI ACT 7 1HDFC7Vs Amarpreet Kaur 1 160 O1-06-20131San7jay Bansal I Dismissed 7 Vivek VihagCC N0.

22/2012
Uma Mehta Vs Gaurav

u/s 200 Crpc Mehta 161 7 05-06-20713 Sanjay Bansal Withdrawn 7 Vivek ViharCC N0.
23/2012

J.S.Mehta Vs Uma &
162 05-06-2013 Sanjay Bansal Withdrawn Vivek ViharFir No.

354/2003

u/s 200 Crpc others
I

u/s 279/337 IPC St \7/s Surender Singh 164 07-06-2013 Sanjay Bansal Fine/Compound7 Vivek ViharCC No. u/s 200 Crpc K, Sushil Vs Poonam 165 7 _21-06-201317Sanja\/Bansal Dismissed7 7 7 Vivek ViharCC No. 7 U/S 138 NI ACT Tara Singh Vs Dan singh 167 7722-06-20137 Sanjay Bansal 1IComp0unded Vivekfvihar
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794
‘Fir N0.
299/2007 u/s 279/304A IPC St Vs7Aarz0o 77 I 24-06-72013 Sanjay Bansal PBC/Con./Fine 7 7 1 Vivek Vihar

95
Fir No. u/s 379/427/34
369/20707 IPC 1‘St VS Raja 729-06-2013 Sanjay Bansal Con./Fine 77 Vivek7ViharIcc No.

96 128/2012 u/s 200 Crpc
Ramesh Dogra Vs Durga
Devi & othrs 29 O6-2013 ‘Sanjay Bansal Withdrawn Vivek Vihar

CC No. u/s 12 contempt
797 41/2013 of court Act 77

Asset Reconstruction co.
Ltd. V S M/S Kuaan

1‘|nternati0nal Ltd. 7 1 01-07-20131Sanjay Bansal Dismissed Vivek Vihar

98

.22 u/s .._
Fir No. 379/356/411/34
172/2012 IPC7 St Vs Shiva @ Kaku 05-07-2013 Sanja7\/Bansal PBC7/Con./Fine 7 I 7 Vivek Vihar

99
Fir No. Iu/s 341/504/508
297/2008 i1=>c 7 1 St Vs Tik7a7 Ram

I I
7‘ 08-07-20173 Sanjay BansaI7 Compounded Vivek Vihar

100 Fir No. u/s 324/34 IPC 77I st Vs Pintu 12-07-27013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

101
Fir No. 3

1403/2004 u/s 380/411 IPC St Vs Rakesh 12-07-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar102 IFir No. u/s 279/337 IPC St Vs Aslam I 15-07-2013 ‘Sanjay Ransal ILA/Acquited Vivek Vihar7103 Fir No. Flu/s 279/338 IPC St Vs Chancler Prakash 15-07-2013 Sanjay Bansal I.A/Acq uited Vivek Vihar

_104
Fir No. u/s 324/325/34
170/2008 IPC 7 St Vs Neeraj & othrs 15-07-20131Sanjay Bansal LA/Acquited Vivek Vihar

105
Fir No.
144/2013 u/s 325 IPC St Vs Shiva Traders 15-07-72013 Sanjay Bansal Compounded Vivek Vihar

77106
cc No. I 1 3 Y K Chaudhary Vs Lalit 7
3/2013 u/5138 NI ACT Narang 7, 15-O7-2013 Sanjay Bansal LA/Settled 7 7 Vivek Vihar

107
FIR NO. I T 0

7 7275/2012 u/s 279/337 IPC St Vs Arvind Kumar 7 77 15-07-2013 Sanjay Bansal LA/Acquited Vivek Vihar

108
1F|R NO. 1
357/2011 u/s 279/338 IPC St Vs Avinash Jha 1 115-07-20131Sanja\/Bansal LA/Acquited 7 Vivek Vihar

109
Fir No.
278/2008 7 u/s 3 W.B. Act 1St Vs Om Parkash Sharma 16-07-2013 Sanjay Bansal 1Discharged 7 1 Vivek ViharC.C.I\Io. ‘ Suresh Goel Vs Surender

1101272/2013 u/5138 NIACT Dhingra 7 7 17-07-2013 Sanjay Bansal Compounded Vivek Vihar
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111
C.C.No.
294/2013 U/S 138 NI ACT

Suresh Goei Vs Surender
Dhingra W 206 17-07-2013 ‘Sanjay Bansal ;C0fl]pOUrlC|EC| Vivek Vi hap'__

112
C.C.No.
293/2013 U/S 138 NI ACT

Su0esh Goel Vs Surender
Dhingra _ 207 17-0732013 SanjayBansaI Compounded if Vivek Vihar

1113
FIR NO.
127/2009

u/s
323/341/342/356
/505/34 IPC fitate Vs Vikas & othrs 213 _ _22-07-2013 fsanjay Bansal PBC/C0n./Fine Vive(k(Vih;1[_ _

4
FIR NO.
50/2009

u/s 12/9/S5
Ggmbling Act St Vs Rocky & othrs 216 26-07-2013 Sanjay Bansal ‘Fine /Convicted Vivek Vihar

115
FIR NO.
233/2008 u/s 452 IPC St Vs Ashok & othrs H 219A 18-07-2013 Sanjay Bansal PQC/Con./Fine Vivek Vihar

1 116
C.C.No.
279/2013 U/S 138 NI ACT

M/S Numinous Systems
Pvt. Ltd Vs Jagmohan
Singh 221 _07~08-2_0131Sanjav Bgnsal Compoundgd ( ( 1 Vivek Vihar

117
‘HRNOT
352/2012 u/s 323/341 IPC St Vs V1102; _@ Sonu 222 __O7-08-2013 ‘Sanjay Bansal Compo00d*e_di Vivek Vihar

118
FIR NO.
375/2007

u/s 186/353/332
IPC W St \{§_Vikas @ Vicky 223 j 12-D8-2013Sanjay Bansal PBC/§qn_./(Fjngi if \/jvgk ViharC.C.No.62/2

119 011 U/S 452//506 IPC
Anand Prakash Vs N§md
Kishore i i 229 14-08-2013 ‘Sanjay Bansal Withdrawn Vivek Vihar

120
1Fir No. u/s 33/10/10
124/2011 jiDe|hi EX. ACt Z009 §t Vs Piru 237 24-08-2013 Sanjay Bansal ‘Abate0_ Vivek Vihar

121
c.c.No.161/
2013 W u/s 138 NI ACT

S.D.AGRO Chemicals Vs
Kamrul Hooda 238 W 24-08-2013 Sanjay Bansal Compounded _

* 1
Vivek Vihar

122 Fir No. u/s 279/338 IPC st Vs Sumit 0 243 Vivek Vihar0* Fir N0. 0*
123* 306/2008 0/s 379/411 mc St Vs Murgan 241

11 25-O8-2013 Sanja\/Biansal LA/Acquited

25-08-2013 Sanjay Bansa_| LA/Acquited Vivek Vihar

1124
‘Fir N0.
294/2011 ‘u/s 279/338_lPC St Vs Madhu Kumar 242 25-08-20§i,Sanjay Bansal LA/Acquited Vivek Vihar

125 144/2006
Fir No. u/s 25/54/S9

Arms Act St vs Suhail Ahmed 245 31-08-2013 Sanjay Bansal Abated Vivek Vihar
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I

w 125
C.C.N0.02/2

u/s ‘
323/324/S06/342

011 W /34 IPC . H Mithiesh Vs Sunil Pandey 248 03-09-2013 Sanjay Bansal Withdrawn Vivek Vihar

127
Fir N0.
2/2009

u/s 279/338 IPC 8:
185 M.V.Act /St Vs Ravi Shanker 251 09-09-2013 Sanjay Bansal Con./Fine _ Vivek Viper

128
C.C.No.58/2
013 i

Tapan Sales Energy Pvt.
Ltd Vs Ravi Sons Energy

U/S 138 NI ACT Pvt. Ltd. 252 10-09-2013 Sanjay Bansal Compounded Vivek Vihar129 sir No. u/s 279/333 IPC Yst Vs Chandeif Pal 253 10-09-2013/sanjay Bansal Con./Fine H Vivek Vihar
130 Fir No. u/s 279/337 IPC §t Vs Raju Kumar 254 10-09-2013 Sanjay Bansal Comp0unded Vivek Vihar

131 2013
‘C.C.No.240/ Shreeji Cable Vs Arhant

U/S 138 N1 ACT Electricals 255 10-09-2013 Sagjey Bansal Compounded Vivek Vihar

_1_32 53/2011 _
Fir No. iu/s 40(a) Deihi Ex.

Act =/St Vs Manish Sharma 256 12- -20109 3 Sianjay Bansal §on./Fifie Vivek Vihar

133
C.C.No.271/ *0 Harsfi Setfii Vs Dr.”Sudhir 1*
2013 _ u/s 133 N1 ACT Bajaji jf 267 24-09-2013 §anjay Bansal Discharged Vivek Vihar

134
"Fir No.
143/2013 3 ,0/s 160_I(PC ,5: Vs Upender Singh _ 258 25-09-2013 ‘Sanjay Bansal Fine Vivek Vihar

135
Fir (No. ‘ 3* 3 it
315/2013 U/S 283 IPC St Vs Dev Shekhar Sharma _ 270 27-09-2013 Sanjay Bansal Con./Fine Vivek Vihar

136

137

c.c.Nol34/2
011
‘Fir No.
270/2010

u/s 200 Crpc ‘Mohan Lal Vs Anand

U/S 323/452 IPC St VsZCance|lation}

272

273

28-09-2013/ Sa njay Ba nsal

28-09-2013 Sanjay Bansal

Dismissed

Accepted

Vivek Vihar

Vivek Vihar

138
Fir No. if
314/2013 (U/S 283 IPC ‘St Vs Manuj Grover 274 25-09-2013 Sanjay Bansal Fine Vivek Vihar

139
C.C.No.34/2
011 i u/s 200 Crpc Saroj Vs Sardar Gurpreet 278 08-10-2013 Sanjay Bansal Dismissed Vivek Vihar

140
C.C.N0.34/2
011 IPC

0/s 320/341/506 Rajender Singh Vs cf.
Narender Singh 284 12-11-2013 Sanjay Bansal Dismissed Vivek Vihar

141

‘ Fast 'N' Furious
C.C.No.315/ M0toren(P) Ltd Vs Neeraj
2013 ( U/S 13§N| AC1'_ Kherbenda W 285 13-11-2013/ §anjav Bansal Dismissed Vivek Vihar

I

w 125
C.C.N0.02/2

u/s ‘
323/324/S06/342

011 W /34 IPC . H Mithiesh Vs Sunil Pandey 248 03-09-2013 Sanjay Bansal Withdrawn Vivek Vihar

127
Fir N0.
2/2009

u/s 279/338 IPC 8:
185 M.V.Act /St Vs Ravi Shanker 251 09-09-2013 Sanjay Bansal Con./Fine _ Vivek Viper

128
C.C.No.58/2
013 i

Tapan Sales Energy Pvt.
Ltd Vs Ravi Sons Energy

U/S 138 NI ACT Pvt. Ltd. 252 10-09-2013 Sanjay Bansal Compounded Vivek Vihar129 sir No. u/s 279/333 IPC Yst Vs Chandeif Pal 253 10-09-2013/sanjay Bansal Con./Fine H Vivek Vihar
130 Fir No. u/s 279/337 IPC §t Vs Raju Kumar 254 10-09-2013 Sanjay Bansal Comp0unded Vivek Vihar

131 2013
‘C.C.No.240/ Shreeji Cable Vs Arhant

U/S 138 N1 ACT Electricals 255 10-09-2013 Sagjey Bansal Compounded Vivek Vihar

_1_32 53/2011 _
Fir No. iu/s 40(a) Deihi Ex.

Act =/St Vs Manish Sharma 256 12- -20109 3 Sianjay Bansal §on./Fifie Vivek Vihar

133
C.C.No.271/ *0 Harsfi Setfii Vs Dr.”Sudhir 1*
2013 _ u/s 133 N1 ACT Bajaji jf 267 24-09-2013 §anjay Bansal Discharged Vivek Vihar

134
"Fir No.
143/2013 3 ,0/s 160_I(PC ,5: Vs Upender Singh _ 258 25-09-2013 ‘Sanjay Bansal Fine Vivek Vihar

135
Fir (No. ‘ 3* 3 it
315/2013 U/S 283 IPC St Vs Dev Shekhar Sharma _ 270 27-09-2013 Sanjay Bansal Con./Fine Vivek Vihar

136

137

c.c.Nol34/2
011
‘Fir No.
270/2010

u/s 200 Crpc ‘Mohan Lal Vs Anand

U/S 323/452 IPC St VsZCance|lation}

272

273

28-09-2013/ Sa njay Ba nsal

28-09-2013 Sanjay Bansal

Dismissed

Accepted

Vivek Vihar

Vivek Vihar
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142
Fir No.
11/02009 U/S 279/337 IPC /‘St Vs Pavvan Kr. __ 290

‘I
23-11-2013 Sanjay/Bensal LA/Acq uited Vivek Vihar

143
Fir No.
166/2013 u/s 273/337 IPC st V5 Amit Mitro 291 23-11-2013 Sanjey Bansaii LA/Settled _ _‘~.livek Vihar

144
Fir N0.
84/2008

u/s 330/411/34 *
IPC St Vs Hamida Begum 293 23-11-2013 sanjay Bansal LA/Acquited _ Vivek Vihar

145
Fir No.
221/2008 ,lPC

u/s 356/379/411 ‘ 3 W 2
St Vs Aas Mohd. 294 23-11-2013 sanjay Bansal LA/Acquited Vivek Vihar

146
Fir No.
260/2012

u/s
379/356/411/34
IPC St Vs Neeraj & othrs 295 23-11-2013 Sanjay Bansal LA/Acquited Vivek Vihar

147
Fir N0. V
175/2003 296 23-11-2013 5anjay Bansal LA/Compounded Vivek Vihar

143
Fir No.
304/2012

U/S 341/500 IPC \§t Vs Manjeet siqgh

U/S 279/338 IPC St Vs Pawan Kochar 297
1 i

23-112013 isanjay Bansal Con./Fine::7_ Vivek Vihar

149
C.C.N0.231/
2013 Ll/S 138 NI ACT Jain if

Brij Kishore Joshi Vs Sanjay 1
298 23-11-2013 5anjay Bansal LA/Settled Vivek Vihar

150
C.C.N0.22/2
011_ _”

Sunita Lata Sahni Vs Sanjay
U/S 156(3) CRPC kr Yadav 299 23-11-2013 sanjay Bansai LA/Settled Vivek Vihar

151
Fir N0.
164/2009

V323/342/355/34
u/s 3 L1 3”

IPC Z St Vs Vinod & Othrs _ 300 _23-11-2013 Sanjay Bansal 1 LA/Compoqnded Vivek Vihar152 Fir No. f U/S 323/341 IPC St Vs Varun &_0thrs 301 23-11-2013 Sanjay Bansal? LA/Compounded Vivek Vihar

153
Fir No.
114/2008 U/S4067I(PC i \StVs_Prakasi1Jain7 302 23-11-2013/5anjay Bansal LA/Acquited ( Vivek Vihar

154
Fir No.
297/2010 U/S 279 ilPC St Vs Surender Singh 303 23-11-2013 53njay Bansal ‘PBC/Con./Fine Vivek Vihar

155
Pir No.
231/2010 U/S 279/338 IPC St Vs lmran 304 1 23-11-2013 Sanjay Bansal LA/Con./Fine _ Vivek Vihar

153
Fir No.
312/2013

1
u/s 133 IPC st Vsfiam Gopal i 305 23-11-2013 Sanjay Bansel! LA/Con./Fine Vivek Vihar

Fir No. u/s 332/411/34 3 0
157 290/2013 j St Vs Md. Asad 306 23-11-2013, §§Qj_ay Bansal LA/Con./Fine 1 Vivek Vihat
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158
Fir N0.
185/2010 *9/s 379/411 mc St Vs Pawan @ Vicky 307 23-11-20131Sanjay Bansal LA/Compounded Vivek Vihar

159
Fir No. 3
63/2013

u/s 323/341/34
_lPC

St Vs Jagpreet Singh &
othrs” _ 308 A 23-11-2013 Sanjay Bansal LA/Acquited’ Vivek Vihar' ‘1Fir No.

115° 11_7/2011 U/S 279/337 IPC St Vs Parveen Kumar 309 23-ll-2013“Sanjay Bansal LA/Con./Fine Vivek Vihar

161
Fir N0.
215/2009

U/S 279/337/338
IPC St Vs Shri Chand 310 /11 23-11-2013; Sanjaw/Bansal LA/C0n./Fine

Z 1
Vivek Vihar

162
Fir No.
270/2012 u/s 279/333 IPC St Vs Deepak Kumar 311 23-11-20131Sanjay Bansal LA/Con./Fine Vivek Vihar1 163 Fir No. y U/S 323/341 IPC st Vs Ibrahim 312” 23-112013 Sanjay3l3ansa| LA/Acquited Vivek Vihar

164
Fir No.
151/2013 U/S 279/337 IPC St Vs Mohit 313 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar

1 165
Fir No.
293/2011 U/S 324/34 IPC ‘St VsManish & othrs 314 y 23-11-20131Sanjay Bansal is LA/Con./Fine Vivek Vihar

__166
Fir N0.
96/2013

u/s 323/341/34
IPC St Vs Pardeep & othrs 315 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar

167
Fir No.
443/2007

u/s
457/380/411/34
IPC St Vs Md. Alam 313 1 23-11-2013 Sanjay Bansal l.A/Compounded Vivek ViharCC.No.390/2 2*

133 013 u/s 133 NI ACT y
Tarun Kumar Vs 3
Dharmendra Rohilla 317 1 23-11-2013 *SanjayZBansa| Compounded Vivek Vihar

1 169
Fir N0.
347/2012 f ~U/S379/411IPC f.-St Vs Manish & othrs 313 1 23-11-20131Sa_njay Bansal 1‘ LA/Compounded Vivek Vihar1 170 Fir N0. W10/s 509/427 |Pc St Vs Santosh Narayan 319 _23-11-2013 Sanjay Bansal 1 Cdmpounded Vivek Vihar

171 fir N0. u/s 279/333 IPC St Vs Sunny y 320 23-11-2023 Sanjay Bansai LA/Con./Fine g Vivek Vihar

172
Fir NO.
153/2012 1 fu/s 279/333 IPC St Vs Ramgulam Yadav 321* I 23-11-20131SanjayWBansaI*1 LA/Con./Fine Vivek Vihar
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